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REFERENCE TO THE PLIGHT OF 
^DHOBI COMMUNITY AND NON- 

INCLUSION OF THIS COM- 
MUNITY IN THE SCHEDULED 

CASTES LIST IN SOME OF THE 
STATES. 

SHRI   D.   HFERACHAND     (Tamil 
Nadu):    Sir, I want to draw tha atten 
tion of the Home Minister to the dis- 
crimination   that  is  being  meted   out 
to  the  Dhobi community in some of 
the States of the country.   This com- 
munity has been included in the List 
of Scheduled Castes in all the States 
of the country except in Andhra Pra- 
desh,    Karnataka,    Gujarat,    Punjab, 
Maharashtra,    Pondicherry,    Chandi- 
garh, Goa, Lakshadeep and Haryana. 
Even in Tami Nadu where this com- 
munity,   called  as  Vannan,  has  been 
only partially included in the list of 
Scheduled Castes.   Only Kanyakumari 
and  Shenkottah taluk of Tirunelvelli 
districts   have   been   included   in   the 
list  and   majority   of  people  of   this 
community      belonging   to   remaining 
districts of 'he State have been kept 
out of the Scheduled Castes List.   Be- 
cause of this discrepancy the conces- 
sions and facilities that are available 
Io this community in majority of the 
States in the country are being denied 
to the poor and equally socially back- 
ward people of the Dhobi community 
belonging to  these few  States.    This 
community  in  India  since  times  im- 
memorial have served the upper caste 
of the society and have been doing a 
menial job and are looked down upon 
as    untouchables    by    the    orthodox 
people.    They   are  economically   and 
socially backward and everywhere in 
India they are in pitiable condition. 

The Associations of the Dhobi com- 
munities of the States which are in 
the Scheduled Castes List have been 
demanding their inclusion in the list 
and have isubmitted several memo- 
randa to the Central Government in 
the matter. 

During the last session I specifically 
asked the Home Minister through an 
Unstarred Question, for the inclusion 

of this communi y in all the districts 
of Tamil Nadu but to the dismay of 
these poor people, his reply was not 
satisfactory. Although in November 
1980 when the Home Minister visited 
Tamil Nadu, a delegation of the DPUL: 
community association me; him for 
inclusion of their community in the 
Scheduled Castes List and he was 
convinced about this anomaly and 
assured the delegation that a legis- 
lation in this regard would be brought 
forward before Parliament and the 
Dhobi community of the remaining 
States which are not in the Sche- 
duled Castes List will be included, I 
do not know what has happened to 
that assurance. 

Therefore, Sir, through you I want 
to impress upon he Home Minister to 
take an early decision in the matter 
and bring forward a suitable legis- 
lation   to   remove   the   anomaly. 

SHRI B. D. KHOBRAGADE (Maha- 
rashtra) : Sir, I have to say only 
one word. His Bill for revision of 
the Scheduled Castes List has been 
pending before the Government since 
long and everybody is making a 
similar demand. I do not know why 
the Government, after giving an assur- 
ance is not bringing forward this Bill. 
I would appeal to the Government 
that the Government should take a 
decision as early as possible and bring 
in the legislation for revising the 
list  of  the Scheduled  Castes. 

THE -BUDGET    (RAILWAYS),, 1982- 
83—GENERAL    DISCUSSION -contd. 

THE VICE-CHAIRMAN (SHRr 
DINESH GOSWAMI): Now we take 
up further discussion on the Railway 
Budget. The only point that I would 
like to make, is that the Railway 
Minister is going to reply at 5.00 P.M. 
and, therefore, I have to make some 
curtailment of time allotted to various 
speakers. Shrimati Sathiavani Muthu. 
I will not give you 27 minutes. 
Please conclude your speech in 
twenty minutes. 
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THE VICE-CHAIRMAN (SHRI 

DINESH GOSWAMI): If I am to call 
all the others whose time is still 
there, the Minister cannot be called 
at 5 o'clock. 

 
THE VICE-CHAIRMAN (SHRI 

DINESH GOSWAMI): A decision 
has been taken to call the Minister 
at 5. The Deputy Chairman has an- 
nounced the decision. I am bound by 
that decision. 

SHRIMATI MARGARET ALVA 
(Karnataka): How can you take 
away the time of the parties? 

THE VICE-CHAIRMAN (SHRI 
DINESH GOSWAMI): This question 
you should have raised at that time 
when the Deputy Chairman announced 
the decision. 

 

THE VICE-CHAIRMAN (SHRI 
DINESH GOSWAMI): I will explain 
the position.    The Business Advisory 

Committee decided today that the 
discussion on the Railway Budget 
must be concluded today. This is the 
decision of the Business Advisory 
Committee in which all the parties 
are represented and it was decided 
also that at 5 o'clock, the Minister 
will be called upon to reply. Now 
if you want... 

SHRIMATI MARGARET ALVA: 
It was also decided that the House 
will sit late, if neeessary, from today. 

THE VICE-CHAIRMAN (SHRI 
DINESH GOSWAMI): Then let us 
have this decision. There are 5 hours 
and 38 minutes left. Is it ,the pleasure 
of the House that the House should 
sit upto 9 o'clock? 

SEVERAL HON. MEMBERS: Yes, 
yes. 

SHRIMATI    MARGARET    ALVA: 
No. no- ,   - ; .J±£ 

 
SHRI GULAM MOHI-UD-DIN 

SHAWL (Jammu & Kashmir): Mr. 
Vice-Chairman, Sir, we generally 
suffer because as far as the big parties 
are concerned, they consume most of 
the time and when our time comes, 
we ar» told that there is less time 
and all that. As far as the timing is 
concerned, we are prepared to sit 
even upto 9 or 10 o'clock, but the only 
question is that we must be permit- 
ted to speak. 

SHRIMATI MARGARET ALVA: 
The smaller groups do not get a 
chance to speak except on the Budget. 
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THE VICE-CHAIRMAN (SHRI 

DINESH GOSWAMI): I have taken 
the sense of the House. Has the 
Minister for Parliamentary Affairs to 
say anything on the matter? 

SHRI B. D. KHOBRAGADE: Sir, 
the smaller parties are always suffer- 
ing. Individual Members and Others 
also suffer. 

THE VICE-CHAIRMAN (SHRI 
DINESH GOSWAMI): The com- 
plaint is not coming from smaller [ 
parties. We will try to accommodate 
as many Members as possible and I 
think we will revise that decision. 
The Minister will not be called upon 
at 5. We will continue the debate 
for some time more than five and see 
how the situation progresses. 

SHRI SHRIDHAR WASUDEO 
DHABE (Maharashtra): At five, we 
have the Half-an-Hour Discussion. 

THE VICE-CHAIRMAN (SHRI 
DINESH GOSWAMI): Half-an-Hour 
Discussion is not taking place today 
Dr. Muthu. Please conclude in 20 
minutes. 

DR. (SHRIMATI) SATHIAVANI 
MUTHU (Tamil Nadu): Mr. Vice- 
Chairman, Sir, I support the Railway 
Budget on behalf of my AIADMK 
Party. I would like to offer some 
comments on the various points raised 
in the Minister's speech. 

In regard to relieving the over- 
crowding in the trains, I would like 
to remind the Minister of the scheme 
on Tambaram-Madras Beach conver- 
sion into broad gauge. The Madras 
Beach-Tambaram section is now 
worked with metre-gauge Electric 
Multiple Units which are quite old 
and rickety. The traffic on this sec- j 
tion has     increased     by  leaps  and 

bounds. The Railway is unable to 
augment the services for want of 
additional units. Whenever this issue 
is raised in the Parliament, the Minis- 
ter was prompt in answering that 
necessary steps are being taken 'o 
augment the system. The services on 
this section are going from bad to 
worse and have reached a point of 
no return. Not a day passes without 
failures, break-downs etc. causing in- 
convenience to the commuters, 
especially during the peak hours. It 
is reliably understood that if will not 
be possible for the Railways to aug- 
ment this system in view of the fact 
that nobody comes forward for tak- 
ing up the manufacturing of metre- 
gauge EMUs, as such a system does 
not exist elsewhere. 

To overcome the above difficulties, 
and to provide a satisfactory service 
the Railways had conducted a survey 
for conversion of Madras Beach- 
Tambaram section into broad-gauge. 
A report has also been submitted. 
Since no mention has been made about 
this system in the Railway Budget, it 
is presumed that this report is also 
lying in cold storage. The need for 
taking up this work should be pressed 
and funds allotted this year itself so 
that a beginning could be made and 
the works completed by 1986-87. Any 
further postponement or delay would 
lead to a catastrophe. The trips per 
day in 1970-71 were 2,33,559 and the 
trips in that year were 7,94,10,000. I 
would also like to hand over a state- 
ment showing the increases in the 
trips from 1970 to 1981 to the Hon. 
Minister. Regarding electrification of 
the Southern Railway, it may be noted 
that the Southern Railway caters to 
the southern-most corners of 
India, Coal for steam locomotives 
has to be brought from far- 
off places like Singareni by the 
all-rail route and from the Bengal- 
Bihar coal-fields by the rail-eum-sea- 
cum-rail route via Tuticorin. The daily 
quota of loco coal for Southern Rail- 
way is 110 wagons which is equivalent 
to one and a half trains. This ncn- 
revenue earning traffic of coal for 
railways' use could be released on the 
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busy north-south trunk route for mov- 
ing revenue-earning commodities if 
electrification of major trunk routes 
from Madras to Bangalore and Martras- 
Trivandrum is taken up. Electrifica- 
tion of the high density routes would 
release diesel locomotives currently in 
use on these lines. Diesel locos re- 
leased from these lines could be 
employed on low density branch lines 
and thus eliminate steam traction 
entirely. This concept is well within 
the realm of physical possibility. The 
routes from Madras that have already 
been surveyed on the Southern Rail- 
way for electrification are high den- 
sity routes. The total kilometres 
electrified would go up to 21 per cent 
and gross tonne kilometres moved on 
electric traction to 63 per cent of the 
total gross tonne kilometres if the 
routes surveyed are electrified. 

In fact the entire traffic on Southern 
Railway can be moved by using 135 
million litres of diesel oil per year. 
One litre of diesel oil can be replaced 
by 3.5 units of electricity. Thus for 
moving the entire traffic on Southern 
Railway, the annual requirement of 
electricity would be only 475 million 
units. The installed capacity in mega- 
watts in three States served by 
Southern Railway is— 

Tami]  Nadu ..    2,764 MWs. 
Karnataka . .     1,145 MWs 
Kerala ','.    1,000 MWs. 

The total generation per year of these 
three States is 25,000 million units. 
The Railway's requirement would be 
less than two per cent of the total 
generation in the three States. Also, 
Kerala State produces daily 16 million 
units of which eight million units per 
day are surplus to its requirement. 
The entire needs of the Southern Rail- 
way would hardly be 22 per cent of 
the surplus capacity of the Kerala 
State alone. This will save several 
crores of rupees of precious foreign 
exchange in the import of oil and the 
capital invested in electrification will 
be recovered in a matter of a few 
years through such savings alone. 

It is learnt that the World Bank is 
willing to finance only high density 
routes connecting metropolitan cities. 
With Gulf money pouring in, Trivan- 
drum has really become a rich metro- 
politan city and the Trivandrum- 
Trichur area, a rich hinterland. Hence, 
the correct concept would be to treat 
Delhi, Bombay, Calcutta, Madras and 
Trivandrum as metropolitan cities and 
to cater to the traffic between these 
cities by electric traction. Bangalore, 
the industrial belt of Karnataka, can 
be linked by electric traction from 
Jolarpet. 

The Railway Budget envisaged rail- 
way electrification only up to Jolarpet. 
As heavy traffic will have to move to 
and from places away from Jolarpet, 
like Salem, Erode, Coimbatore, Pal- 
ghat, Ernakulam, Cochin, Trivandrum 
and Bangalore, the scheme of electri- 
fication should necessarily touch these 
industrial areas. 

The traffic potential in the south is 
quite considerable and the unsatisfied 
demand is sizeable. The strategy of 
electrifying the trunk routes and 
using diesel on branch lines and for 
interior services would simultaneously 
vouch saving of precious foreign ex- 
change used for importing oil and 
reduce the drain on railways' finances 
flowing from the heavy expenditure, 
both direct and indirect, on steam 
services. 

In paragraph 17 the Minister has 
mentioned about the Karur-Dindigul 
and Tirunelveli-Nagercoii lines. But 
my submission is that the broad gauge 
link to the industrial city of Madurai 
and down south to the port town of 
Tuticorin and from there to Trivan- 
drum was considered absolutely 
necessary for the industrial advance- 
ment of this area and was being pres- 
sed for the last 20 years. The 
traffic feasibility survey was sent in 
respect of this project which was 
cleared by the Planning Commission. 
To move the enormous traffic gene- 
rated in the industrial belt of Tuti- 
corin-Tirunelveli where the Tamil 
Nadu  Government     and  the private 
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sector have invested in the very 
recent years a capital of over Rs. 300 
crores, the broad gauge lines should 
be completed in five years time as 
originally contemplated. And delay in 
its completion will be a great set-back 
yfor the industrial .growth of this 
region, that is, Tamil Nadu. 

Though the project cost has been 
estimated at Rs. 43 crores which 
would warrant an investment of Rs. 8 
to 10 crores per annum to get the 
work completed in five years time, 
the funds made available for the pro- 
ject for the year 1981-82 were only 
2 crores and the allotment for the 
year 1982-83 as can be seen from the 
Budget is only Rs. 70.00 lakhs. The 
railways have concentrated only on 
phase 4 of the old schemes, namely, 
the inking of the Tuticorin win 
Talayuthu parallel broad gauge line. 
Not a single paisa has been allotted 
and spent in respect of the other three 
phases, namely, the Karur-Dindigul 
BG line, the Dindigul-Madurai paral- 
lel BG line and the Madurai-Mani- 
yachi conversion from metre gauge to 
broad gauge. With this kind of treat- 
ment to the project in the allotment 
of funds, the dreams of the south to 
advance faster in industrialisation 
would seldom get fulfilled. Adequate 
funds should be made available in res- 
pect of all the 4 phases of work so 
as to get the project completed within 
the originally envisaged five years 
time. 

By linking Tuticorin via Tirunelveli 
via BG system and transporting the 
enormous traffic to and from this 
industrial belt, namely, the broad 
gauga system via Tuticorin, Tirunel- 
veli, Trivandrum Centre, Ernakulam, 
Erode, Jolarpet and onwards, the bulk 
4nyolving several million tonnes of 
traffic will be moved by this longer 
route. This route being longer by 
over 380 Kms. as compared with the 
Karur - Madurai-Maniyachi-Tuticorin- 
Tirunelveli link, would involve a 
national wastage of several crores of 
rupees by way of burning the all dear 
diesel which is imported at a fantas- 
tic cost involving    foreign  exchange 

and by 'occupation of the line capa- 
city in the already congested broad 
gauge system. This would further 
necessitate the augmentation of the 
existing line capacity at a cost of 
several crores of rupees over the 
existing BG system which will be- 
come redundant on the completion of 
this project. A much prudent policy 
would be to speed up the project and 
effect tremendows saving in the cost 
of operation, of fuels, with the aug- 
mentation of the line capacity and 
the unnecessary haulage. It is there- 
fore desired that an allotment of over 
Rs. 10 crores is made for this project. 

It is also absolutely necessary to 
convert the existing Salem-Bangalore 
MG line into BG line so as to make 
way for the central broad gauge corri- 
dor from Trivandrum Central, Tiru- 
nelveli, in the south to Guntakal via 
Madurai, Karur, Salem and Banga- 
lore. The Bombay and Guntakal 
bound traffic that may be to pass 
through Jolarpet can all be diverted 
via this corridor again resulting in a 
lot of saving in the haulage. Had 
this been done earlier, a lot of money 
that is now being spent in the Jolar- 
pet-Bangalore section, could have been 
avoided. The Karur, Dindigul, Madu- 
rai, Maniyachi, Tuticorin, Tirunelveli 
and Maniyachi-Tirunelveli project on 
the Southern Railway has to be 
tackled in four phases: 

1. Broad gauge line from Karur 
to Dindigul. 

2. Parallel broad gauge line from 
Karur to Madurai. 

3. Conversion from metre gauge 
to broad gauge from Madurai to 
Maniyachi. 

4. Parallel broad gauge line from 
■Maniyachi,     Tuticorin,     Maniyachi, 
Tirunelveli at a cost of Rs. 42.86 
crores, against which the allotment 
of funds is made to the extent of 
only Rs. 2 crores for 1981-82 and 
a paltry sum of Rs. 70 lakhs is made 
for   1982-83   against  phase   4   only. 
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No activity is shown against the 
first three phases of the project. 

To solve the commuter needs in the 
southern section of the city of Madras, 
a rapid transit system for a distance 
of approximately 8 Kms. between the 
Madras Beach and Luz costing Rs. 53 
crores was recommended by the 
Ministry of Railways to the Planning 
Commission as early as December, 
1982. This will only be a surface- 
cum-elevated system not involving 
and underground construction or 
foreign exchange. The clearance for 
this project was expected even before 
the Railway Budget for the year 
1981-82. Since the Planning Commis- 
sion had not communicated their 
clearance, the Railway Ministry could 
not take up this work in the year 
1981-82. On the contrary, they had 
proposed to wind up the organisation 
at Madras from the 1st April, 1981. 
The hon. Members of Parliament re- 
presenting Tamil Nadu presented a 
memorandum to the Hon'ble Prime 
Minister who was kind enough to 
intervene and ensure that the tenure 
ctf the organisation was extended. 
She had then assured us that the 
scheme for Madras would be taken up 
in the financial year 1982-83. Un- 
fortunately this project does not figure 
in the current budget also. It is now 
understood that this scheme for 
Madras is agreed to in principle but 
the clearance is yet awaited. Our 
Tamil Nadu Chief Minister, Hon'ble 
M. G. R. also had already promised 
that the necessary land for this system 
from Beach to Luz in Madras would 
be given to the Ministry. If the Plan- 
ning Commission does not communi- 
cate their clearance early, then it 
would result in the work connected 
with the project getting postponed 
indefinitely. Unless the clearance is 
given and work commenced from the 
1st April, 1982, the chances of the 
continuation of the organisation at 
Madras beyond the 31st March, 1982, 
are very remote. This in turn would 
mean that the sch'eme is abandoned 
altogether.    It  should,  therefore,  be 

ensured that a token provision of at 
least Rs. 1 crore—the land will be 
given by the State Government—for 
this scheme is made in this financial 
year. Above all, the Planning Com- 
mission should communicate their 
clearance to the Ministry of Railways. 
The Railway Minister should strive 
hard to get the clearance from the 
Planning Commission this financial 
year. The organisation should not be 
abandoned. 

It may be true that this House has 
no overall authority in regard to 
Money Bills. But we have every right 
to criticise and offer our valuable 
suggestions to any Ministry for the 
budget in the public interest. The 
Minister could have waited, for an- 
nouncing the concessions and other 
things, till the debate is completed 
in this House also. 

I would like to ask the Hon'ble 
Minister why he ignored the advice 
given by the Railway Tariff Enquiry 
Committee on season tickets in regard 
to revision of railway fares. During 
the Janata period, the then Railway 
Minister, Mr. Madhu Dandavate, had 
taken the interim recommendation of 
the RTEC and increased the fares for 
season tickets in spite of opposition. 
The present Minister did not increase 
the fares for season tickets. But the 
Chairman of the Railway Board, on 
the other hand, stated that it has to 
be increased. When the Minister him- 
self states that he is unable to get 
the clearance for his plans, why 
should he not increase fares for 
season tickets? Instead of taxing 
urban and suburban passengers, he 
found out a novel method of increas- 
ing the fares for other passengers for 
every five kilometres. I would like 
to ask the Minister: is it not correct 
to say that the RTEC advised the 
Ministry to revise the level of freight 
rates so as to spread the burden 
equitably according to the ability of 
the different commodities and stream 
of traffic over various distances to 
bear the increase, while keeping in 
mind the costs entailed in transpor- 
tation?    The Minister should try his 
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best to make enough money available 
to provide for adequate depreciation, 
curtailing the non-Plan expenditure. 
We find that the contribution to 
depreciation has declined now to 
around 6.5 per cent. It may be low 
on this day, but it was at the level 
of 13 per cent of the gross receipts in 
1966-67. I think if the Minister takes 
a firm decision and rationalises the 
tariff structures on the basis of the 
advice tendered by the RTEC, the 
financial position of the Railways will 
definitely improve. 

I would ap-preciate the Minister on 
one point and that is, he has sum- 
marily dismissed so many committees 
which were burdens and which caused 
to increase the non-Plan expenditure. 
I would like to request the Minister 
to abolish all Hindi Committees, too, 
which have been reported in the press 
to be corrupt. Our Prime Minister 
has already declared this year as 
"Productivity Year". I hope that the 
time of the employees wasted jn the 
name of Hindi training may be utilis- 
ed to dispose of some important files. 
Sir, we are not against Hindi as such. 
But we do not like the imposition of 
Hindi on South Indians, particularly 
Tamilians. Their talent and ability 
may be used in a better way. I would 
go on record on my behalf and on 
behalf of my party that the services 
rendered by the interpretation service 
and other officials of this Secretariat 
who are discharging their duties in 
an exemplary manner and their con- 
tribution to the country in the attain- 
ment of national integration by break- 
ing the barriers of language and 
region are commendable and deserve 
appreciation. Our request is only this 
that the English-knowing Members 
and Ministers may, as far as possible, 
speak in English keeping our difficul- 
ties in mind. In regard to Hindi 
Committees it has been argued that 
the Hindi Committees are functioning 
since Hindi has been declared as an 
Official Language. Is there any mean- 
ing then to the assurance given from 
time to time by the Prime Minister 
that Hindi will never be imposed?   I 

think it is nothing but tantamounting 
to wastage of money on Hindi Com- 
mittees. I would protest on the ex- 
penditure on the "Palace on Wheels" 
which has cost the Ministry about 
Rs. 63.11 lakhs. Who suggested this? 
Neither Indian nor the foreign tourists. 
Nobody is interested in this. The 
Government should rather see that 
the existing trains run properly and 
on time and all other non-productive 
adventures are totally done away 
with. 

There were thousands of accidents 
in the last two years. Recently there 
were accidents at Ooty in my State 
and at Agra. I hope the Minister 
would take all the necessary measures 
to curb such type of lapses. I would 
also request the Minister to arrange 
for a two-tier A/C coach on the Grand 
Trunk Express. 

Tamil Nadu Express should have 
caution system for arrival and depar- 
ture at all stations with siren. There 
is at present no caution when the 
train stops or starts at stations. Pas- 
sengers coming from Madras, after 
travelling for six hours, might like 
to get off to relax at Vijayawada 
when the train stops. But then with- 
out any caution or siren the train 
starts running causing problems and 
accidents even, to the passengers who 
have got off for a minute to relax on 
the platform. Even as it is, the train 
stops only at a very few stations. So 
if this facility of caution or siren is 
provided, it will help passengers 
greatly. 

I find that even the newspaper is 
not spared from the increased freight 
charges. I request the Minister that 
he should sp^rB at lorist thp news- 
paper since it has become an absolute 
necessity in the life of the common 
people. 

The project of MRTS should be 
given earlier consideration. 

The Minister should see that Karur- 
Dindigul BG line should be taken up 
at the  earliest  opportunity. 
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Even though our Tamil Nadu has 

the Integral Coach Factory, we find 
the bogies which are operated in 
Tamil Nadu are not only old but also 
condemned ones. Tlie Minister knows 
that there are very few people in 
Tamil Nadu in comparison with other 
States who travel without ticket, yet 
the Railway Ministry does not pro- 
vide the necessary amenities to the 
passengers. 

I would request the Minister to 
issue necessary instructions to the 
staff for not issuing any further ticket 
as soon as the reservation is over on 
the Super Fast Trains. There should 
not be any waiting list kept for all 
the important express and superfast 
trains. It, is a common sight in these 
days that the passengers enter into 
the coaches without any reservation 
and run after the TTEs and there- 
fore it is natural that the Railway 
staff are also automatically corrupted. 
Sometimes passengers buy only a 
platform ticket and get into tha train 
and then start trying for a reserva- 
tion from the TTEs. 

Then there is the question of over- 
crowding. Why not you just earmark 
the tickets and after all the earmark- 
ed tickets are sold out, no more 
tickets should be issued, with refer- 
ence to overcrowding in para 7, part 
I of the Minister's speech, I make this 
suggestion in good faith so that the 
overcrowding can easily be avoided. 

There is a famous proverb "Charity 
begins at home". When the Minister 
announces some concessions he may 
take the interests of the family mem- 
bers of the Members of Parliament 
into consideration. I would like to 
suggest that the MPs should be given 
free family passes to travel all over 
India. Now we are getting some 
spouse pass. But for Members like 
us who have no spouse, who are 
widows or who are not married, they 
should be given passes in the name 
of their companions. These passes 
should be given even after retire- 
ment. Now as Members we are get- 
ting  our passes.      But    these    com- 

panion passes also should be given to 
us after retirement. 

During Parliament Session and at 
the time of sittings of Parliament 
Committees Members of Parliament 
may be given free Railway Passes in 
the AC First Class. 

There should be radio-monitering 
system for all express trains to avoid 
accidents.    Thank you. 

SHRI RAJENDRA SINGH ISHWAR 
SINGH (Madhya Pradesh): Mr. 
Vice-Chairman, the hon. Minister for 
the Railways deserves to be appre- 
ciated for his very fine, balanced, nice 
budget that has been presenfed. It 
should be tlie financial policy of any 
of our public sector units that public 
utility services must pay for them- 
selves. Capital investment is the pri- 
mary yards ick of progress, whether 
the services be in the socialistic pat- 
tern of economy or in the capitalistic 
pattern of economy. Whatever it is, 
it becomes imperative that necessary 
financial inves'ment has got to be 
made. It is with this in view, that 
a budget is prepared. The Budget 
takes into account the current as well 
as the needs for the next 12 months 
and 'hen tries to find money. There 
is the capital expenditure and there 
is also the revenue expenditure. Tak- 
ing all these into account it has to be 
conceded that the budget that has 
been presented is a budget that has 
been very properly considered and 
analysed. 

The Railways deserve to be con- 
gratulated for the excellent perform- 
ance for the last 12 months. We are 
happy to note that they lifted 250 
million tonnes of originating traffic 
and they are carrying 1 million pas- 
sengers a day. By any [reckoning 
this is considered an excellent per- 
formance anywhere. 

• 
Railways is the basic infrastructure 

of our economic development. One 
has to realise that we have a railway 
system where 13,000 km. traffic need 
to be replaced and 65 per cent of owr 
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■wagons are overaged. It is for all 
this improvement that money has to 
be found. 

When the Sixth Five Year Plan was 
being presented, the Railways had 
asked for Rs. 10,000 millions of extra 
money for making these replacements 
and effecting changes. But they were 
allotted by the Planning Commission 
only Rs. 5.100 millions. That means 
the Railways should have found for 
themselves at least Rs. 1,000 crores 
every year to be able to keep on to 
the projected progress and improve- 
ment that were being planned. And 
what is more, out of their earnings 
the Railways have to pay Rs. 4,500 
erores as dividend to the General 
Revenues. Keeping all these in mind, 
it is remarkable indeed that the hon. 
-Minister has raised the fares only to 
the minimum and this rise gives him 
only Rs. 261 crores. This is by no 
means a big rise. Even in 1979 when 
the railway budget was presented 
during the Janata regime we found 
Rs. 173 crores had been raised. 
Considering the all-round price rise 
everywhere, Rs. 201 crores compares 
most favourably with the 173 crores 
that had been raised at that parti- 
cular point of time. Therefore, from 
all angles, this year's railway budget 
is a very reasonable and cautious 
budget. It cannot be said that there 
is any extraordinary or unjust rise 
either in the freight or traffic rate. 

Having said that, one turns to what 
is really worrying the public mind 
today, especially with reference to the 
safety on the railways. The first 
thing that comes to mind are the acci- 
dents and I find from the report that 
is annexed to the budget that out of 
69 accidents out of collisions in the 
last 12 months, 68 were due to human 
failure On the part of the railway 
staff. This is something which is 
causing concern and anxiety to all of 
us. It does go to indicate that there 
is something wrong with the control 
systems and also at the railway 
stations from where necessary mes- 
sages have to be sent to the controls. 

Sir, I have some suggestions to offer 
to the honourable Railway Minister. 

Whenever there is an accident in 
the particular area of an MP, why not 
associate that MP with the inquiry 
that is being conducted into that acci- 
dent? There is a suspicion in tha 
public mind that when the reports 
are published, an attempt is made to 
shield the officials with the result 
that the improvement in the system 
gets considerably hampered. There is 
also a great deal of anxiety with. 
reference to the safety of railway 
travel today. The incident of rob- 
beries, the incidents of thefts, that are 
being reported are something that 
makes a traveller think twice before 
he embarks on a journey. At the 
moment, we have the Railway Pro- 
tection Force part of which is drawn 
from the State police and I under- 
stand that a sum of Rs. 30 crores is 
being paid by the Railways to the 
various State Governments for this 
particular arrangement. Why does 
not have the Railways have its own 
security staff? May I suggest one 
thing here? Each compartment, 
whether first class or second class, 
must have a security guard who should 
not have the antiquated weapons that 
are being carried by the security 
guards these days, but who should 
have more modiern weapons. And, 
also, Sir, each one of these security 
guards must be in communication 
with the security staff in the other 
coaches with some small walkie- 
talkie sets so that in the entire train, 
at one point ot time, the security 
people are in communication with 
each other and if there is any dis- 
turbance in any particular coach, it 
is possible for the guard there to 
communicate about 't to the other 
staff. 

Then, Sir, a question has been 
raised about catering and it has been 
said that catering also is not up to 
the mark. Now, Sir, this is another 
matter which involves the question ot 
finance. If we insist on the cost of 
catering to be what it is now—I think 
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Singh] 
it is very low at the moment—I do 
not think it would be possible to 
improve the quality of the food serv- 
ed. The same amount of food, if it 
is purchased outside the railway 
station, would cost at least three 
times more. Therefore, if the honour- 
able Members would like the catering 
to be improved, may I respectfully 
submit that they must also agree to 
the increase in the rate of eatering 
as well? 

Then, Sir, the condition of the 
coaches, particularly the passenger 
coaches, is very deplorable. There 
is a complaint that the Railways do 
not have sufficient funds. I think that 
it is like the dog chasing its tail and 
they are not able to find an answer 
for this. Unless and until we do 
agree to a hike in the freight as well 
as passenger fares, T find it extremely 
difficult to visualise how it would be 
possible indeed to improve the con- 
dition of the coaches as well as the 
wagons. 

I understand that 65 per cent of 
the wagons are over-age and we are 
not manufacturing sufficient number 
of rolling-stock in our factories at the 
moment to keep pace with our needs. 
Therefore, it may be considered 
whether it is not possible to seek the 
co-operation of the private sector to 
provide the rolling-stock to the Rail- 
ways and it should also be considered 
■whether some more coach factories 
and wagon-making factories ought not 
to be established. In this connection, 
Sir, I may suggest that one of the 
most ideal places for the establish- 
ment of such factories would be 
somewhere in Madhya Pradesh where 
there is plenty of timber and we have 
steel coming from Bhilai and there is 
any amount of coal resources avail- 
able in the NCDC fields that are there 
in the State. 

Striking a rather parochial note, for 
my part of the world, may I request 
the honourable Railway Minister to 
consider whether it would not be 
possible  to introduce an A/C sleeper 

 for long-distance passengers in the 
Qutab Express which is the only train 
coming from Jabalpur to Delhi as the 
direct train? We have been request- 
ing the Railway Ministry and, in fact, 
to the present honourable Minister's 
predecessor also we had made a 
request for a direct train to come 
from Bhopal to Delhi. I suggest that 
the train may come from Itarsi. From 
most of the capitals we have trains to 
Delhi. But Bhopal seems to be the 
only capital which has been neglected. 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF PARLIAMEN- 
TARY AFFAIRS (SHRI KALP NATH 
RAI): Yes; Bhopal must be con- 
nected. 

SHRI RAJENDRA SINGH ISHWAR 
SINGH: Since, I understand, that 
there is some problem of berthing of 
trains in Bhopal, I would suggest 
Itarsi because Itarsi has got plenty 
of platform accommodation. 
4 P.M. One might as well start from 
Itarsi because that is a large 
junction and it wiH be convenient for 
the travelling public. The delay in 
train must be taken note of. Most 
of this delay, I respectfully sub- 
mit, can certainly be curtailed. I 
travel by the Qutab, and it is my 
experience that it halts at various 
stations for as long as half an hour 
sometimes. I cannot find any reason 
for this, except perhaps it is a poor 
type of controlling. 

In the course of the debate, the 
Railway Board came in for a good 
deal of criticism. Speaking for my- 
self, I consider that that criticism 
was mostly unjustified. We have so 
many different systems of Railways 
all over the country, and as such 
there must be some sort of a cen- 
tralised authority for coordinating the 
various Railways. Railways is one 
of our largest industries. Any indus- 
try would have a Board of Directors 
and the Railway Board supplies the 
requirement of such Board of Direc- 
tors. Way back in 1901 when our 
kilometre line was not very vast, even 
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at that time it was felt necessary, that 
different sections and different Rail- 
ways have to be coordinated. And 
then we had the' Railway Board 
brought into existence in 1905. The 
Administrative Reforms Commission 
went into the matter. The Adminis- 
trative Reforms Commission was of 
the opinion that the Railway Board 
was absolutely necessary. Even in 
the subsequent amendment of the Act 
in 1956 it was felt that the Railway 
Board was imperative and it must be 
kept. It consists of persons who are 
very highly specialized in their lines. 
They are of the rank of General 
Managers. They are financial experts, 
engineering experts, coach experts 
and so on. One would find it very 
difficult to think of the Railway Minis- 
try not having the assistance, advice 
and guidance of this very excellent 
body which is functioning at the 
moment. 

Corruption has been spoken of. For 
corruption, Sir, we must look within 
ourselves. Corruption comes not. so 
much from the Railway servants as 
from the travelling public. Most of 
them go to a railway station without 
a reservation and then try to find a 
seat through red herring in front of 
the low-paid official who is dealing 
with seats. Same things happens in 
the case of wagons. Somebody wants 
a wagon and he tries to get it by 
giving something extra and thus cor- 
rupting the railway official. (Time 
bell rings) When we are crying 
about corruption in the Railways, we 
must also see to it that we also edu- 
cate the public on a matter like this, 
because it is from the public that cor- 
ruption starts. The railway servant 
is the second fiddle, not the first. 

Then, Sir, the collection of revenues 
in the Budget has not been as much 
as I find the various economists had 
contemplated. Going through the 
various economic reforms, the papers 
and the periodicals which are dealing 
with it, they were of the opinion that 
the Railways should have raised at 
least  Rs.  400  crores  extra   revenues, 

and not just Rs. 261 crores raised, 
because that was absolutely necessary 
in improving the performance of the 
<The Vice-Chairman (Shri Arvind 
Ganesh Kulkarni) in the Chair). 
Railways. In that context, therefore, 
probably the hon. Minister of Rail- 
ways has been cautious and has seen 
to it that he does not in any way gets 
criticized for having raised the 
revenues more than what the least he 
ought to have done. 

Thank you, Sir. 
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SHRI V. B. RAJU (Andhra Pra- 
desh) : Mr. Vice-Chairman, Indian 
Railways are the nation's lifeline and 
our economic progress depends upon 
"the core sectors, namely, power, trans- 
port and fuel, and in that also, the 
Railways occupy a very key position. 
We have seen of late, a measure of 
instability in the Railway administra- 
tion. In two years, three Ministers 
have come; every year a Minister; 
this is the third year now after the 
new party took over office and here 
is a third Minister. The Railway 
Board was sacked lock, stock and 
barrel. Now this reveals a lot of in- 
stability in the administrative struc- 
ture which is not a good thing. The 
country is large; the system is very 
large and it cannot be expected that 
by gimmicks and miracles the interests 
of the people and the country will be 
served. So, my first observation is 
that there must be a measure of 
continuity and stability in the top 
administration. After all, ultimately 
the efficiency and the devotion of any 
person is more important than the 
presumed loyalties. Anyhow, loyalty 
is not a good term for human beings. 
Therefore, what I would like to em- 
phasise upon is that the present Minis- 
ter, before he gets a grasp of the 
whole thing, I hope, will not be 
interfered with, will not be affected 
and will not be disturbed. 

I find one conspicuous change in 
the present Minister's address, a bit 
of deviation from the earlier ones. 
The earlier two Ministers tried to find 
a scapegoat in the earlier Govern- 
ment's achievements or performance. 
And the present Minister has taken 
care not to depend too much upon 
the failures of the earlier Government 
and he straight came to the business. 
It is a very healthy thing.    It is not 
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a question of scoring a debating point 
or finding scapegoat. That is irrele- 
vant today. 

What is wrong with the Indian 
Railways? Now, the Indian Railways 
are both commercial and a service 
■organisation and too much of shelter 
shall not be sought under the social 
cost umbrella as other sectors of 
industry; for instance, even the pri- 
vate industry which also bases certain 
social costs. Let us take one item 
as housing. It should not be con- 
sidered as a serious social cost. In 
fact, having the employees near the 
•working place is more advantageous 
to the unit. After all, what is the 
.number of employees who haye been 
provided housing by the Railways? 
I think, the Minister knows better. I 
think, it is not more than 37 per cent. 
Only 37 per cent of the employees 
have been provided with housing. 
But of course, it is true that Rail- 
ways are developing as an empire, 
having their own educational adminis- 
tration, having their own medical 
administration and their security also. 
In fact, Indian Railways employ 66,000 
personnel in the Railway Protection 
Force for which about Rs. 43 crores 
are spent from the Railway Budget. 
Law and order is the responsibility 
of the State Governments and the 
State Governments have to provide 
the necessary security. But why 
should the Railways provide for this 
protection force? In, spite of that, 
after paying Rs. 43 crores for 66,000 
people, the compensation which the 
Railways have to pay for the losses 
and pilferages, for the damages and 
pdlierages, is about Rs. 14 crores 
every year and this has been going 
up every year. Therefore, there is 
something basically wrong with the 
administration which the hon. Minis- 
ter should probe into. I am not 
going into the question of efficiency. 
But at least the structure of the 
administration, as it is designed, is 
not correct. But at the same time, 
X will agree with my friend, who 
has just spoken earlier than myself. 
in regard  to  the  Railway  Board.    I 

think, the Board administration is the 
only available administration to ua 
for a commercial undertaking like 
this. The only alternative is to have 
a corporation. If you bring it under 
the bureaucratic rigidity of the gene- 
ral administration, I am sure, the 
Railways wiH collapse. We have been 
seeing what is happening in other 
segments of administration. After all, 
what is the Board? The Board is the 
Secretariat and ultimately the Minis- 
ter is responsible. And it is only a 
functional Board. Therefore, there is 
nothing wrong with the Board. But 
down below, there is much to be 
looked into and let the hon. Minister 
take a grip, have a grip, over the 
Railways. Now, the Railways have 
been divided, for functional purposes, 
into nine zones. Out of these nine 
zones, only five zones perform all- 
right. These four other zones have 
a very very nasty record, I should 
say, in financial terms. This has not 
happened overnight. Let us take, for 
example, the Southern Railway. Why 
should the Southern Railway lose 
continuously? In fact, we can under- 
stand this in regard to the North 
Eastern Railway and the North East 
Frontier Railway. We can understand 
if they lose. But why should the 
Southern Railway lose? I have been 
pleading about it. I mentioned about 
it two years back. Then, a suggestion 
had come that because it has got 
more metre gauge lines and that is 
why, it has been losing. I do not 
think it should be the case because 
the world over the metre gauge is 
performing allright. When this is the 
case, why in India alone, we should 
be losing? In fact, this is not the 
case in a country like Switzerland, 
where, I think, the terrain is bad, 
the topography is not happy and they 
have all metre gauge lines, but they 
are doing wfell. Therefore, my request 
to the hon. Minister is that he should 
take zone by zone, instead of being, 
a victim of populism, as the earlier 
Ministers had been; let him get to 
business, let him take a commercial 
look at it and then examine the zonal 
railways. The Railway Convention: 
Committee,   or   for   that  matter,   the 
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Public Accounts Committee or the 
iQansultative Committee attached to 
the Railway Ministry, are not enough 
as to probe into such a large organi- 
sation's working. I think, Parliament 
should be involved in a much bigger 
way through some other mechanism 
or some other instrument, I say this 
because Railways and Communications 
are Union subjects with which the 
common people come into contact. 
Just as in the case of the postal 
department, in the case of Railways 
also, the common people come into 
contact. In fact, I would say that 
Communications and Railways contri- 
bute a lot to national integration. 
Therefore, it is necessary that Parlia- 
ment should get involved more 
seriously. I do not know. I cannot 
suggest at the moment what mecha- 
nism or what instrument we should 
have. But anyway, • I would empha- 
sise that a commercial approach is 
necessary. Now, what is the magni- 
tude of the problem? As has been 
explained by the hon. Minister, the 
position today is that, about 13,000 
Km. of railway track out of the 75,860 
Km. of railway track are in urgent 
need of renewal and 40,700 wagons 
and 3,150 coaches are overaged. 

Steam locomotives need replace- 
ments and the problem of crime, 
pilferage and thieving is there. Why 
is there such a backlog? Why should 
the arrears accumulate? In fact, if 
all the Plans are gone through, more 
than 50 per cent plan expenditure has 
been for replacement, for renewal. 
Railways have not expanded so much 
as the other spheres have expanded. 
Take my own State. Mr. Rasheed- 
uddin Khan knows the Nizam State 
railways which was working very 
well when it was integrated with the 
Indian system. For over 30 to 35 years 
we did not have an inch of new rail- 
way line having been planned. Only 
recently they have taken up a line, 
what you call the Bibinagar-Nadikude 
railway line and I do not know when 
it will be completed, but the expan- 
sion has not been so much. All 
through the rehabilitation or what I 

call  'the .renewal'   has     been taking, 
place.   Why should there be so mucf 
arrear or backlog in terms of rolli 
stock, in terms of repairs to the trac 
It is a stupendous task, and we have 
moved a full circle.   In the First Plan 
the railways were asked to rehabili- 
tate   the  system  because  during 
war period it was neglected.    There- 
fore,   the   rehabilitation    programme 
was   taken     up  in   the    First  Plan 
Today,   in  the  Sixth  Plan  the  same 
slogan  is  there.    We  have  move^ 
full    circle. (Interruptions).      I    am 
trying to catch the ear of the Minis- 
ter.    So, what I am trying to say is 
that  we have    moved a full    circle 
and our slogan for the Sixth Plan for 
railways  is  rehabilitation  which was 
the motivation  for  the    First    Plan. 
Therefore, in fact, we have not mada 
much progress or we have not be 
able to fulfil our commitments to th: 
nation  in terms  of modernisation of 
the railway system. 

We have moved a full circle and 
nothing is left with us now. I think 
the Sixth Plan provides for only 
Rs. 5,100 crores. . It is very meagre, 
insufficient and it is merely palliative 
for the ailing patient like this. This 
amount of Rs. 5,100 crores is nothing 
The Parliament with one voice both 
from the ruling party and the opposi- 
tion must bring in some sense of 
imagination and reality on the Plan- 
ning Commission, on the Prime 
Minister and on the Cabinet that I 
railways need immediate atten! 
and the first priority. FaiLure in the 
railway system is bound to reflect io 
the economy of the country and. 
therefore, Rs. 10,000 are needed and 
it is a good investment in the rail- 
ways. 

Another problem that the railways 
have been pointing out is the un- 
economic lines. There are about 138 
branch lines which were found un- 
economic during the year 1980-81. Thf 
loss suffered by them was about 
Rs. 32 crores. Why this loss? Thai 
is why I have been pointing ou' 
the Minister that he should actually 
place his hands on the weak spot af 
the system, not merely gloat over the 
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system. Let him not worry about the 
superfast trains, the show, pieces, 
without preparing the track for them. 
Even I am not sure about the bridges. 
The problem of bridges may come up 
very seriously as the problem of track 
is coming in terms of safety. With- 
out having the proper modernised 
infrastructure to receive such fast 
trains, such heavy trains, aiming at 
such things only for the purpose of 
popular consumption is not good. 
The country is large. It is bound to 
take time... (Time bell rings). My 
party told me that I had 20 minutes. 

THE VICE-CHAIRMAN (SHRI 
ARVIND GANESH KULKARNI): 
Your party has got 18 minutes and 
15 minutes are already over. 

SHRI     V.    B.    RAJU:     Therefore, 
these 136 branch lines; why are they 
losing, what is the weak point?    This 
new  Minister,  in  his increase of the 
fare and freight rates,  has shown a 
]ot of consideration for the suburban 
passengers.    In fact,  my  calculations 
reveal to me that the suburban pas- 
sengers pay half the fare as compared 
to what the non-suburban passengers 
pay.    The suburban     passengers are 
mostly in Bombay, Madras and Cal- 
cutta  where the     suburban  services 
run very effectively and, might be, at 
a few, other places.    May I make a 
suggestion  to   the    Minister?    There 
should not be any discrimination bet- 
ween the suburban     passengers  and 
the non-suburban passengers. In terms 
of  economic   status,   they  are  better 
off.    But I know the Minister cannot 
face the organised     threat from the 
suburban passengers.   Why don't you 
place the burden  on the  employers? 
You are actually doing it for the bene- 
fit  of the employers.    Certain  indus- 
tries provide     transport  services  for 
their employees.    I  have  seen  it  in, 
my   city.     Why   should   not   the   loss 
that  is being  sustained  by  the  rail- 
ways—at least the loss—be shared by 
the  employers   for  whose  employees 
you are running the services?    Why 
should    other    passengers—the    non- 
suburban    passengers—pay    for    the 
suburban passengers?    As I plead, in 

fact they are much better placed 
economically, person to person, than 
those who are travelling in the second 
class, coming from the rural areas, 
from the non-suburban areas to the 
suburban areas, Therefore, this sug- 
gestion must be considered of shifting 
the burden of loss to the employers, 
where these concessions are being 
given to the suburban passengers. 

About   gauge   conversion,   I   would 
like  to  say  that    gauge    conversion 
should be the last priority.    This is 
not  the first priority.    In fact, your 
predecessor has said that metre-gauge 
railways   with   adequate   inputs   can 
render speed efficiency and economic 
rail  transport   services,   as  has   been 
the    experience    in   several   foreign 
countries.   If you read your predeces- 
sor's speech, you will find his observa- 
tions on the metre-gauge.    And con- 
version of the gauge has no priority, 
in my view.   Only certain points can 
be tackled where transhipment should 
be    avoided.    Therefore,    ultimately 
where   economy   has   to  be   observed 
and where fare raise has to be made, 
it has to be done not in a haphazard 
way and I would like that the Minis- 
ter  should  take  care  of the  sugges- 
tion  of    submitting  a  White    Paper 
before this House on what ths Gov- 
ernment  has  done  in  the  matter  ot 
those     Committees—there  are  about 
six  Committees—which have submit- 
ted reports:     The High Level Com- 
mittee   on   Social  Burdens,   the  Rail 
Tariff Enquiry Committee, The Kunzru 
Committee on Accidents, the Wanchoo 
Committee  on  Accidents,    the  Sikri 
Committee    on    Accidents    and    the 
Pande Committee  on    Kail  Reforms. 
Mr. Pande, I think, has left, but the 
Committee     still     continues.    What 
exactly  has   the     Government  done, 
how  the    Government    found  those 
recommendations,   what   the   Govern- 
ment intends to do to improve upon 
them and what has been the experi- 
ence^—a   White     Paper   should   come 
before this House on this.   It is very 
essential because such a large invest- 
ment has been made on the railways. 
Nearly   Rs.   7,500   crores'   investment 
I    has been made and according to one 
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economist, if you take the cost of the 
rupee now and if you had to invest 
the whole amount in the system now, 
it would come to Rs. 30,000 crores. 
For the last 130 years, this invest- 
ment has been going on. Such a 
large investment is involved here 
with such high employment: you are 
employing nearly 1.6 million persons. 

Lastly, the Railways cannot claim, 
I am sure, a commercial performance 
after this new Government took office. 
The largest deficit has been shown in 
1980-81—Rs. 197 crores. This is the 
largest gap that the Railways 
have shown in spite of increas- 
ed fares and freight rates. 
And the railways cannot, actually, 
place the charge on the employees. 
Mr. Vice-Chairman, per employee the 
emoluments in the railways are below 
Rs 8,500. If you take all the 185 pub- 
lic sector undertakings and work out 
the average, the average annual emo- 
luments exceed Rs 11,000. I am saying 
that the railway employee is not paid 
at the same level as the employee in 
the other public sector undertakings. 
In fact, any charge that the railway 
employees are demanding higher 
wages is not correct. I am not, ac- 
tually % putting it from the trade 
union boint of view. I am only ex- 
plaining from the commercial point 
of view that we are having the 
cheapest service being given by the 
employees  to  the  railways. 

I hope the Minister will take note 
of all the suggestions. If you will 
allow me a minute more, Sir, I may 
say that some changes may be neces- 
sary. They are minor details. Now 
you are running long-distance super- 
fast train.-. Why do you have this air- 
contioned first class? For whom is this 
iditioned first class? I think no 
private individual who is paying from 
his pocket is travelling in it. May be 
the railway officers are travelling in 
it. 

AN. HON. MEMBER:   The Minister 
also. 

SHRI V. B. RAJU: Why don't you 
do away with it? This air-conditioned 
first class is a waste. Secondly, make 
the whole train air-conditioned. I 
think it will pay you if you make 
the experiment. Provide a berth and 
a seat. They are long-distance trains. 
For persons travelling more than 
500 kilometres, you give them the 
berth and for persons travelling be- 
low 500 kilometres, you give them 
the seat. With your experience so 
design the train with the berth and 
seat, aircondition the long-distance 
trains and do away with this air- 
conditioned first class. Commercially 
also that would be really paying. 
You make an experiment. Aircondi- 
tioning is not a luxury in India. It is 
not only from temperature alone that 
■we are to be protected but from dust 
and sand also. 

Sir, a complaint has come from an 
hon. Member of Parliament himself. 
My colleague, Mr. Dhabe was travel- 
ling by the Rajdhani Express from 
Calcutta to Delhi and the railway 
administration charges forty rupees 
from him after deducting the second 
class fare also... (Interruptions) -■. 
While in all other superfast trains 
first class is equal to airconditioned 
second class, why make this distinc- 
tion in the case of the Rajdhani Ex- 
press? What is the grand thing about 
it? I don't know; I have never tra- 
velled in it. Why penalise Members 
of Parliament? I think Kamlapatiji, 
when this matter was brought to his 
notice, promised to examine it but, 
anyhow, on the floor of the House all 
these promises are like marriage pro- 
mises. 

Thank vou, Sir. 

SHRI V. GOPALSAMY (Tamil 
Nadu): It was pointed out but not 

rectified. 

THE VICE-CHAIRMAN (SHRI 
ARVIND GANESH KULKARNI"): 
Mr. Mhai^ekar. Not here. Mr. 
Basavaraju. Not here. Swami Dinesh 
Chandra. 
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SHRl SWAMI DINESH CHANDRA 
(Rajasthan): Mr_ Vice-Chairman, Sir, 
I rise to support the Railway Budget. 
Railways are the oldest and the big- 
gest public enterprise in the country. 
They are a basic infrastructure and 
play an important and crucial role in 
the economic development of the na- 
tion. 

This debate has assumed importance 
because never before were the people 
SQ conscious about the hazards of 
rail travel. Railways attract the 
attention of the nation as no other 
enterprise does. The railways are a 
State within a State. The railway 
family consists of over a crore of 
people. A crore and half of people 
come in contact directly with the 
railways daily. Railways are the peo- 
ple's mode of transport—cheap, safe 
and ubiquitous and, as such, they ex- 
pect from this organisation much 
more than they do from other orga- 
nisations and enterprises. The perfor- 
mance of the railways has a direct 
bearing on vast sections of the people. 
Sir, the criticism of the railways does 
not emanate only from the accidents. 
There are other areas also which have 
impaired the image of the railways, 
like the unpunctual running of the 
passenger trains and the crimes on 
the railways. The Government is also 
alive to the malpractices prevailing 
in the booking offices regarding the 
reservation of the berths. A quali- 
tative breakthrough is needed to re- 
furbish the image of the railways. 
The quality of service has to be a 
priority, present and paramount in 
all they do. 

What needs appreciation, is that the 
Government has not tried to gloss 
over the problem. The hon. Railway 
Minister, Mr. P. C. Sethi, with re- 
markable candour has admitted these 
drawbacks, and has warned the rail- 
way administration that it should rise 
to the occasion and restore the con- 
fidence of the people as early as 
possible. It cannot be denied that 
the productivity of the system has 
increased    over    the    last year.  The 

interval of time between loadings of 
wagons has gone down by three days 
as compared to the last year. It is 
said that if it is decreased by one 
day, it saves the country Rs. 500 
crores every year. This thing should 
be given paramount importance and 
the period between loadings of the 
wagons should be diminished as early 
as possible. Overcoming crippling 
bottlenecks, the rail freight move- 
ment has become dynamic and 
vibrant. The freight carried in the 
system has registered a new high, 
and it is ahead of the targets set in 
the Budget. These are undoubtedly 
laudable achievements, and I would 
like to congratulate the Railway 
Minister He, in his speech in the 
very beginning, had pointed out that 
innovation and pragmative measures 
adopted last year have paid rich 
dividends. I am sure that the Rail- 
way Minister will take further steps 
to improve the efficiency of the rail- 
ways. 

Sir, the need of the hour is mainte- 
nance, consolidation, and not expan- 
sion. Maintenance ia an important 
and crucial area requiring care, atten- 
tion and resources of the Government. 
More than 500 trains were introduced 
during the last six years. These are 
accumulated arrears of overhaul and 
repairs of the passengers coaches. 
The task of replacing the overaged 
and unserviceable coaches and 
wagons is also stupendous. There is 
accumulation of overaged primary 
and secondary rail tracks. I reiterate 
what I said in the very beginning, the 
need of the hour is maintenance and 
consolidation. Resources must be 
found for this basic prerequisite at 
the cost of expansion. It is imperative 
to eschew pressure and temptation to 
expand and develop. Instead of deve- 
lopment, we should improve and con- 
solidate so that the system may show 
quality and safety. 

Sir, another thing that I would 
like to mention is regarding electri- 
fication.   Rapid   electrification  is  very 
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essential because it saves fuel and 
improves efficiency. Its running ex- 
penses are also lower than steam or 
diesel traction. According to the offi- 
cial figures, the steam engines are 
consuming about 12 million tonnes of 
coal every year. This can go to the 
consumers, if they are scraped. 
Recently a working group on energy 
was set up by the Planning Commis- 
sion. They have estimated that if 
two millions tonnes of coal are burnt 
in power houses, they can provide 
the same motive power as is being 
provided by consuming 12 million 
tonnes of coal by the steam engines. 
So, I would humbly request the hon. 
Minister to give importance to this 
aspect of the matter, and ensure for 
rapid electrification of the Indian 
Railways. 

The man behind the machine is 
very important. The large force of 
workers should receive the prime 
attention of the Railway administra- 
tion otherwise all investments in fix- 
ed or moving assets will go waste. 
Removal of grievances of staff re- 
quires changes in the present mode 
of administration. I am happy to say 
that the Government is moving in 
this direction. This is amply demons- 
trated by the fact that the year 1981- 
82 was a year of industrial peace. It 
has been the consistent policy of this 
Government not to ignore the stres- 
ses and strains on the labour for.ce. 
In the budget speech there was also 
an indication regarding the absorp- 
tion of 2.6 lakhs of temporary wor- 
kers in permanent cadre. This is also 
a very happy thing and I congratu- 
late Mr. Sethi for taking such a bold 
decision. 

Sudden work stoppages and agita- 
tions were once the order of the day. 
The vast mute majority of railway- 
men, who are professional and sin- 
cere to the core, were under the 
malignant spell of recalcitrant leaders 
and they succeeded in holding the 
entire organisation to ransom. Those 
days are now over. Now there is 
industrial  peace.    The railway wor- 

kers have full faith and confidence 
in this Government and they are 
fully aware that this Government is 
determined to remove their legiti- 
mate grievances. There is .complete 
peace in the Railway administration. 
I hope Mr. Sethi will take care to 
redress the grievances of the railway 
workers as early as possible. And I 
would like to tender a piece of advice 
to the union leaders that if they do 
not cooperate with the Railway ad- 
ministration to streamline the admi- 
nistration, they will expose them- 
selves to public censure. 

Now', I would like to say something 
about the Sixth Conference of Top 
Railway Executives of Asia and Mid- 
dle-East held in October last in Delhi. 
There is a reference regarding this 
matter in the budget speech of the 
Railway Minister. This is undoubted- 
ly a historic event in the life of the 
Indian Railways. Now, the most 
important outcome of this conference 
was the realisation that the energy 
crisis may prove to be a boon for 
railways in the developing countries. 
This meet chalked out the road for 
concerted action to promote greater 
use of railways than other means of 
transport, namely, road and air. 
which use ten times the quantity of 
oil a diesel engine consumes for haul- 
ing a unit of freight over a given 
distance. This conference also high- 
lighted "the full potential of the rail- 
ways as fuel savers and promoters of 
a clean environment". Preservation 
of natural environment is essential 
for the survival of human species. 
Heavy road traffic on inter-city routes 
is endangering life in the country- 
side. In order to put a stop to this 
unbridled growth of road and air 
transport it is very essential that the 
Government should take urgent 
measure to rehabilitate and modernise 
Indian Railways. It is realy very 
heartening to note that in the Budget 
Speech I found the determination of 
the Government, the determination 
of the Railway Minister, to bring the 
Railways out of the woods, and I am 
sure that a dynamic Minister like 
Mr.  Sethi    will be able to    provide 
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that neeessary drive which will en- 
able the Railway administration to 
scale unprecedented a heights of effi- 
ciency. 

SHRI AJIT KUMAR SHARMA 
iAssam): Mr. Vice-Chairman, a few 
minutes back the honourable Mr. 
Raju made an analysis ot the general 
approach of the Railway Minister and 
analysed the problems in a broad 
perspective. I do not want to repeat 
those matters. While congratulating 
the Railway Minister for making a 
very bold approach in his Budget 
Speech, I must say that the complete 
perspective is yet to be fully drawn 
up. Maybe, he had very little time 
before producing the Budget, but I 
hope ihat in the next year he will 
clear the perspective development of 
Indian Railways in the context of the 
economic development of the whole 
country. 

Now, in the brief time at my dis- 
posal I may only refer to a particular 
aspect of the problem which has been 
emphasised both by the successive 
Railway Ministers as well as by the 
different committees appointed for the 
purpose. This relates to the deve- 
lopment of the railway system in the 
backward.' regions of the country. 
Here the problem is very urgent and 
the successive Railway Ministers in 
the past also have drawn the atten- 
tion of the House as well as the Gov- 
ernment but regrettably while recog- 
nising the problem, no concrete and 
bold steps have been taken so far to 
implement the recommendations for 
the development of railway commu- 
nication in the backward areas. I 
just quote from the statements of 
the earlier Ministers. In 1974-75 the 
then Minister, Mr. L. N. Mishra, 
said: 

"From time to "time I have re- 
ceived a number of requests from 
Chief Ministers, Members of Par- 
liament, public bodies, etc. for 
"construction of new railways in 
'-inclrward areas. Experience has 
shown that generation of traffic for 
such areas follows the development 

of transport infrastructure facili- 
ties, I have, therefore, advocated 
the need for a conceptual change in 
the application of orthdox financial 
criterion to the construction of new 
lines in the underdeveloped areas." 

Then again in 1978-79, the then Min- 
ister, Prof. Madhu Dandavate said in 
his Speech: 

"During every debate on the Rail- 
ways in Parliament. honourable 
Members have been voicing concern 
over the lack of railway facilities 
in several backward areas. I share 
this concern equally with them and 
the Government is keen to take up 
construction of more and more new 
railway lines especially in tha 
backward areas. I am exploring all 
avenues of mobilising more resour- 
ces for the purpose in consultation 
with the Planning Commission and 
the Ministry of Finance so that 
construction of more new lines 
could be taken up." 

Then in 1980 the then Railway Min- 
ister,  Mr.   Tripathi, said: 

"I assure honourable Members 
that when we get the report of the 
National Transport Committee with 
its recommendations regarding prio- 
rities to be given for new construc- 
tion, the development of backward 
and hilly areas will be given due 
priority within the constraints of 
resources." 

Now, Sir, all these three speeches 
cut across political lines. It is a 
recognition  of a  national  problem. 

5 P.M. 

In 1980, the then Railway Minister 
referred to the National Transport 
Policy Committee report. I wish the 
present Railway Minister also had in- 
corporated the recommendations of the 
Transport Policy Committee and indi- 
cated what steps he is going to take 
in regard to the implementation pf 
these recommendations. I would like 
particularly to refer to one part of "he 



315    Budget   (Railways) [EAJYASABHA] 1982-83            316

[Shri  Ajit Kumar Sharma] 
recommendation relating to backward 
areas of the North    Eastern    region. 
The Committee had said: 

"Efforts have  to he continuously 
made   to   develop   underdeveloped 
regions  through  wide-ranging gov- 
ernment intercession.   These under- 
developed  regions   are   often   at,  a 
disadvantage    because  of their  in- 
accessibility.    For     example,      the 
north eastern  region     and  certain 
other  parts   of   the   country  suffer 
from isolation from the mainstream 
due   t0  their   geographical   remote- 
ness and relative inaccessibility. We 
feel that a 'non-rail' situation will 
not help development and exploita- 
tion  of   na4|ural   resources   if  they 
exist    on    an    appreciable    scale. 
Therefore, any region where natural 
resources   on  a    large    scale    are 
evidently     available   an  integrated 
plan should be evolved to develop 
new   growth  centres    and  promote 
economic  activity—the provision of 
a new rail line being an element in 
such  developmental  plans ...    It 
may    therefore    be    necessary    to 
undertake projects which may yield 
a lower return than the stipulated 
6.75 per cent." 

The Committee has also fixed tfie 
criteria for choice of new railway 
lines. The criteria fixed by the Com- 
mittee are as follows. The Committee 
says that the new railway lines should 
fulfil the following objectives: 

(a) as project-oriented lines to 
serve new industries or tap mineral 
and other resources; 

(b) to serve as missing links 
which can form alternative routes 
to relieve congestion on existing 
busy  rail routes; 

(c) on strategic considerations: 
and 

(d) as developmental lines to 
establish new growth centres or 
give access to remote areas. 

I point  out  these  tilings  because his 
predecessor, Mr. Pandey, in reply to 

a question and a letter of mine, has 
informed that there was n0 recom- 
mendatic/1 from the National Trans- 
port Policy Committee in regard to 
backward areas. In this context, I 
would say that there is necessity for 
very rapid development and quick 
action on the part of the Railways to 
develop railway communication in the 
north eastern region. 

I would like to draw the attention 
of the Railway Minister in this con- 
nection to a printed document which 
was circulated to the members of the 
N.P Railway Consultative Committee 
on May 5, 1981. I do not know for 
what purpose this was circulated, 
whether to deceive us or to publicise 
their own plans. In this report it 
mentions 7 new railway lines. It says 
that the following surveys for new 
projects in the North Eastern Region 
have been cleared for  1981-82: 

(1) Extension of broad gauge 
between Gauhati to Dibrugarh. 

(2) Investigations for an alterna- 
tive route from Gauhati to Badar- 
pur across the Jaintia Hills. 

(3) Pancharatna to Gauhati via 
Budhnai, i.e south bank route to- 
wards Jogighopa. 

(4) Gauhati    to    Bibrugarh    via 
Nowgong_ Jorhat, Sibsagar, i.ev con- 
necting  the  District     Headquart' 
of Assam. 

(5) Lalaghat to Virangte. 

(6) Kumarghat to Agartala 

(7) Dimapur to  Chemukdima. 

THE VICE-CHAIRMAN (SHRI 
ARVIND GANESH KULKARNI): 
Please conclude now. 

SHRI AJIT KUMAR SHARMA: I 
am concluding. My friend has also 
given me some time. The report also 
says that a survey for a rail-cwm-road 
bridge across the Brahmaputra at 
Jogigopa has been entrusted to the 
RITES  Organisation  of the  Railways 
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and the survey is in progress. I 
would like to know from the honour- 
able Railway Minister as to what has 
happened to these projects because I 
do not find these projects included in 
the   Explanatory   Memorandum. 

Now, Sir, I would like to refer to 
two Or three points as far as the exist- 
ing situation in the Railways is con- 
cerned. Number one is about the ex- 
tension of BG line from New Bongai- 
gon to Gauhati which was to have been 
completed by 1980 and it is only half 
done by this time and it seems that 
the Railway administration there is 
deliberately delaying the completion 
of the whole project. Apart from that, 
Sir, a very important decision has not 
been taken by the Railways regarding 
the diversion of the New Bongaigon 
line outside the Gauhati town because 
if the line runs through the city of 
Gauhati, it wiH be a terrible affair for 
the whole city population. Now, Sir, 
this has been discussed several times. 
I would now request t'ne Railway 
Minister to take up this matter and 
examine the whole situation from this 
angle. 

Now, Sir, there is another point 
regarding the second bridge which is 
being constructed across the Brahma- 
putra. The demand for this rail-cwm- 
road bridge has been there and the 
entire cost has been borne by the NEC 
and I do not know why the Railways 
should object to this road-cum-rail 
bridge. It is very important not only 
from the point of view of defence, but 
also from the point of view of econo- 
mic development of the North-Eastern 
Region. (Time bell rings). One 
minute,  Sir. 

THE VTCE-CHAIRMAN (SHRI 
ARVIND GANESH KULKARNI): I 
have already given you four minutes 
more. 

SHRI AJIT KUMAR SHARMA: I 
am concluding, Sir. Only two more 
points I have got to make. 

Sir, I would like the honourable 
Railway Minister to take measures, in 
tile context of the recommendations of 

the National Transport Policy Com- 
mittee, to provide the missing links. 
Sir, I have a suggestion to make to the 
Railway Miniser. We have got the 
Informal Consultative Committee, for 
the various Ministries and also for the 
Railways. The Committee should sit 
in the various Zones of t'ne Railways 
and the members of the Committee 
should also visit these Zones and see 
the conditions there for themselves. 
Only then it would be helpful. Then, 
Sir,' .   .   . 

THE VICE-CHAIRMAN (SHRI 
ARVIND GANESH KULKARNI) : No, 
please. Nothing can be taken down 
now. Your time is over. Nothing can 
be taken down. Now, Mr. Sahu. Not 
here. Now, Mr. Mulka Govinda Reddy. 
Not here.   Then, Mr  Narendra Singh. 

 
SHRI NARENDRA SINGH (Uttar 

Pradesh): Mr. Vice-Chairman, Sir, 
how many minutes have I got? 

THE VTCE-CHAIRMAN (SHRI 
ARVIND GANESH KULKARNI: 
Your Party has given you 13 to 14 
mintues. 

SHRI NARENDRA SINGH: Mr. 
Vice-Chairman, Sir, I rise to support 
the Budget Estimates for 1982-83 pre- 
sented by our Railway Minister, Shri 
P.  C.  Sethi. 

Sir, at the outset, I would like t0 

congratulate him and his two young 
colleagues for having a clear vision 
with regard to the various problems 
that the Railways in our country are 
facing. He has fully acquainted him- 
self with the problems 0f the Railways 
and he has very boldly accepted the 
the shortcomings and that goes to show 
his determination to overcome these 
shortcomings. 
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Sir, I would also like to congratu- 

late Mr. Sethi for the timely and 
adequate supply of wagons at Far- 
rukhabad and Kanpur for (transporting 
potato. Sir it is for the first time that 
there has been an adequate supply of 
wagons for transporting potato and 
thus 'he has helped the farmers 

Sir, the Railways in our country are 
very important in the present con- 
text of our developing economy. They 
are to keep pace with the require- 
ments of industrial and agricultural 
development that is going on in the 
country, particularly in the present 
j'ear whic'n hag been declared as the 
Productivity Year by our Prime Min- 
ister Shrimati Indira Gandhi. Sir, in 
the Sixth Five Year Plan the Rail- 
ways have been allocated Rs. 5100 
crores only. This amount is quite in- 
sufficient, particularly due to the rise 
in costs by 30 per cent. The Planning 
Commission Snould re-consider this 
issue and should allocate at least 
Rs. 15,000 crores to meet the needs of 
the Railways. 

Sir, the Railways' performance in 
our country has to be judged on two 
counts: (1) Goods operation and (2) 
Passenger services Over the years 
there has been a steady growth of 
traffic, both for goods and passenger 
traffic. This 'has been possible because 
the development of Railways dur- 
ing the Five Year Plans in terms of 
additional line capacity, additional 
rolling stock and adoption of modern 
methods of signalling, electrification of 
trunk routes etc. 

Sir, the revenues of the Railways 
are derived mainly from goods traffic 
and passenger traffic. Out of these 
two, the goods traffic constitutes a 
larger production of total earnings. 
While the Railways have expanded the 
transport capacity to meet the growing 
demand arising out of rapid industria- 
lisation of our country's economy, Sir, 
this is not sufficient and adequate. 
Transport bottlenecks have been ex- 
perienced for various reasons. Sir, 
unless   and   until  the  Railways     are 

further developed to carry more and 
more traffic, the economic development 
of our country wiH get seriously 
impaired, the fact being that Che basic 
infrstruoture for Railways' expansion 
has to precede the programme of 
developments envisaged in the Five 
Year Plans for every core sector of 
our national economy like agriculture 
and industry. 

Taking up the goods traffic, while 
the goods traffic in 1980-81 was 191 
million tonnes, the same has gone up 
to 216 tonnes in Che current year Sir, 
the target set for the financial year 
1981-82, that is, 215 tonnes, in all pro- 
bability, is likely to be exceeded, 
thanks to greater emphasis given to 
the goods traffic and adoption of latest 
methods of train operation on a much 
larger scale, and so on. Sir, the 
target set for 1982-83 is 230 million 
tonnes. Sir, in order to achieve Ch is 
target the Railways have to improve 
the operational technique? and 
management. Heavy investments are 
called for for procuring additional 
rolling stock as wagons, locomotives, 
passenger coaches, etc that are neces- 
sary. 

Nor. Sir, I come to the passenger 
traffic. So far as passenger traffic is 
concerned, although it is relatively 
less imortant to the Railways from, 
the point of view of revenues, yet it 
cannot be given any less importance. 
Today for the common man, rail 
traffic is still the cheapest mode of 
trasportation, particularly for short 
distances, as the poor peasantry has 
to travel for short distances. . Sir, 
although passenger facilities have in- 
creased over the years, a lot has to be 
done in regard to overcrowding and 
running of trains. There is so much 
over-crowding in second class that it 
needs more bogies. At least 20 per 
cent of the bogies in the whole train 
should be second class—free, unreserv- 
ed—so Chat those people who are to 
undertake journey may be included. 
There is so much overcrowding that it 
is very difficult for weak people even 
to gat into the bogey. 
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Now, there are various suggestions 
which may be considered for better 
performance of goods traffic. Firstly, 
there should be a periodical scientific 
review of freight structure keeping in 
view the changes and developments 
that have taken place in various sec- 
tors of the national economy. After 
all, the Railways have to work like 
commercial organisations apart from 
fulfilling their social obligations. 
Secondly, there should be an extension 
of er ntainer facilities to a larger num- 
ber >it stations. Thirdly, there should 
be adequate terminal facilities for 
handling more traffic both at the load- 
ing and unloading terminals. Fourthly, 
ither«! should b° st°adv increase in the 
wa? -0 AMI of the Railways in orde> 
to keep pace with the growing de- 
man Is. Fifthly, it is neeessary to 
iden ify bottlenecks in various sec- 
tion!, particularly on the trunk routes, 
in rt gard to line capacity. We should 
take appropriate measures to over- 
com*. these difficulties. Electrification 
Of lines, particularly the trunk routes, 
should be speeded up because it has 
been found to be more economical and 
viab:e in the long run than dieseliza- 
tion. Dieselisation is costly. There 
shou'd be some reconsideration where 
certain branch lines are found to have 
resulted in heavy losses. We have a 
social obligation also. So. the State 
Government should be asked to share. 
There should be vigorous drive in all 
the zonal railways to reduce the 
losses, thefts, pilferage of goods in 
ihe course of transit, etc. Active co- 
operation of the State Government 
should also be sought for. Our Rail- 
way protection force and Rail- 
way Police Force should be strength- 
ened. Sir the Railways have intro- 
duced the block rake and jumbo rake 
for carrying bulk commodities like 
foodgrains, fertilizers, coal, cement 
and other commodities The same can 
be extended to other high rate com- 
modities also. 

Sir, now I will come to the passen- 
ger service. Ther* are two important 
factors. Firstly, there should be 
punctual running of trains. I would 
like to make soma suggestions about 

punctuality which deserve seriou* 
consideration. We should find out 
the causes as to why the trains are 
running late and steps should be 
taken to remove those bottleneck*. 
Secondly, there should be frequent 
overhauling of the transportation, 
signalling and engineering depart- 
ments. Thirdly, responsibility for 
loss of punctuality should be fixed at 
higher levels. At present, there ia no 
responsibility fixed for it. So, the 
responsibility should be fixed. It is 
a must, Sir. Now, there is chain- 
pulling. The penalty for chain-pull- 
ing should be raised. Raids should 
be organised on certain identified 
points. Now, Sir, I would like to 
make some suggestions to check ac- 
cidents because nowadays the rail, 
journey has become very unsafe. 
Serious efforts should be made to 
check accidents and tor that main- 
tenance of coaches, wagons, locomo- 
tives railway workshops have to be 
geared up. Secondly, critical mate- 
rials required for maintenance should 
be procured at appropriate time and 
in adequate quantity because many 
tames, for repairs, the materials is 
not available. Proper maintenance of 
track, periodical checks should be 
undertaken in time. Regular and in- 
tensive training to operational staff 
should be there. Just as drivers, for 
guards and station masters, periodical 
tests should be conducted to test their 
knowledge about safety rules. (Tim* 
bell rings) 

Sir, now, I would like to say some- 
thing about Railway employees. I 
would like to make one suggestion 
that in the Railway Board, there 
should be one Member for employees' 
welfare. He may look after the in- 
terests of the employees. Some process 
should be adopted for that purpose. 
Now, I would like to say something 
about Safai Karamcharis. Sir, these 
safai karmacharis are very peaceful. 

THE VICE-CHAIRMAN ( SHRI 
ARVIND GANESH KULKARNI): 
Please conclude now. 

SHRI NARENDRA SlNGH;     They 
are very peaceful and loyal emplo- 
yees with a very important task. But 
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they are tbe most neglected persons. 
The Association of Railway Safai 
Karamcharis Sangh should be recog- 
nised. I appeal through you, Sir, to 
the Railway Minister to increase 
their emoluments to enable them to 
lead a human, life. They are being 
denied some of the facilities which 
they were already enjoying It is 
causing discontentment and frustra- 
tion among them. So> their problem is 
different from other employees of the 
Railways and it needs special atten- 
tion. (Time bell rings) Between Kan- 
pur and Kasganj, there is a metre- 
gauge. It should be converted into 
broad-gauge to facilitate the traffic, 
and it is very important. 

Now, Sir, I would like to mention 
about the Railway land. The land by 
the side of the railway lines is being 
encroached upon, and I appeal to the 
Railway Minister that it should be 
properly utilised. It should not be 
converted into slums as is being done 
in Kanpur. 

THE VICE-CHAIRMAN (SHRI 
ARVIND GANESH KULKARNI): 
Please conclude now. 

SHRI NARENDRA SlNGH; Sir, I 
congratulate the Railway Minister for 
presenting this Budget and allowing 
concessions to farmers and children. 
Thank you, Sir. 

THE VICE-CHAIRMAN (SHRI 
ARVIND GANESH KULKARNI): 
Shri Shiva Chandra Jha. 

 
THE VICE-CHAIRMAN (SHRI 

ARVIND GANESH KULKARNI): 
You have started at 5.25. 

SHRI SHIVA CHANDRA JHA: SO 
minutes? 

THE VICE-CHAIRMAN (SHRI 
ARVIND GANESH KULKARNI): 
No, no. You have got 20 minutes. 

SHRJ. GULAM MOHI-UD-DIN 
SHAWL: What about us then? 

THE VICE-CHAIRMAN (SHRI 
ARVIND GANESH KULKARNI): 
Mr. St> »wl, I have already explained 
4o you    This list has been given to 

me who numbers. Luckily there are 
not many Members available from the 
ruling party. That is why our friend* 
this she ace getting early chance*. 
After Mr. Jha, a ruling party Member 
will have his chance and then your 
turn comes. 
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THE VICE-CHAIRMAN (SHRI 

ARVIND GANESH KULKARNI): 
Mr. Jha, that is very good. You must 
be so - happy today that you got all 
the time that you required. Mr. 
Dhuleshwar Meena. Not there, Shri 
Ibrahim. 

SHRI B. IBRAHIM (Karnataka): 
Mr. Vice-Chairman, Sir, I rise to sup- 
port the Railway Budget presented hy 
the hon. Minister. 

THE VICE-CHAIRMAN; (SHRI 
ARVIND GANESH KULKARNI): 
Mr. Meena, you were absent when 
your name was called. Yes. Mr Ibra- 
him. 

SHRI B. IBRAHIM; The rails and 
roads are said to be the second line 
of defence. It is more so in the case 
of railways since it is the heart-and- 
head line of our country and also a 
means to integrate the nation as a 
whole. A master plan has to he drawn 
throughout the length and breadth of 
our country and in proportion to the 
requisition of each State, it should be 
distributed, seeking the cooperation 
of respective States. 

At the very outset, I would like to 
congratulate the hon. Minister for 
Jtailways for having shown conces- 
sion to children below 5 years and 
also for fodder, kerosene and other 
essential things and also for sports- 
men. 

As regards rise in fares and freight 
Mies, there is criticism about it, but 
X would like  to  submit that every 

under-developed country has to ia 
crease the fares and freight rates and 
this is inevitable. The hon. Minister te 
fully justified in raising the railway 
fares since he has to look after hots 
the sides—maintenance and develop- 
ment. Further, only Rs. 42 crores were 
given from the Planning Commission 
as against the demand for Rs. 97 
crores from the Railway Ministry. Ar 
a result, the remunerative capacity 
lines could not be built up and in th» 
long run the revenue earning capa- 
city of the Indian Railways haa been 
destroyed. In that case, the only Al- 
ternative open to the Railway Minister 
was to increase the fares and freight 
rates. 

Regarding Railway Police Force, J 
would like to submit that the hon. 
Minister has provided for an increased! 
allotment for the Railway Police- 
Force because the safety of the of th* 
people and property was important 
But the RPF does not have the gene- 
ral police powers. The powers of ths 
general police should also be given 
the RPF and the RPF Act should be 
amended accordingly. 

Regarding crimes in the running 
trains, I would like to say that th* 
whole image of the Indian Railway* 
was eroded because of crimes in the 
running trains. The General Railway 
Police was controlled by the Stat* 
Governments and not by the Indian 
Railways. To make it more efficient 
control of the GRP should be tran* 
ferred to the Union Ministry of Kail 
ways or the responsibility for tha 
crimes should be laid at the doors of 
the Home Department of the respec- 
tive State Government. 

Regarding accidents, the recent acci- 
dents have created a sense of insecu- 
rity jn the minds of passengers who 
wish to travel in trains throughout: 
the length and breadth of the country 
The travel on the Indian Railway* 
was becoming more unsafe and hazar- 
dous too day by day. The accident* 
occurred   due   to   the failure «£ <*c 
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tracks, failure of the machines un- 
manned gates and various other 
Mngs, including the fact that tlie 
maintenance of workshops is not 
upto the mark. These things require 
immediate attention of the hon Rail- 
way Minister. 

Regarding dacoities on the railways, 
we hear a lot and read in the news- 
papera daily reports about murders, 
robberies, thefts and other crimej ak. 
ing place on the railways. This prob- 
lem cannot be solved by merely shift- 
ing the responsibility for the safety 
of the passengers to the State Gov- 
ernments. Something should be done 
to see that the protection of life and 
property of the passengers should be 
made the direct responsibility of the 
Railway Ministry. 

Sir, regarding the catering service, 
I would like to say that the catering 
service on the railways is not at all 
saisfactory and upto the mark. The 
tame should be be improved. 

Ai you know, Sir, 1982 has been 
declared as production-oriented year. 
But even if more production were 
there, unless it was carried to the 
other end, which is done mostly by 
the railways, it would not serve the 
purpose. So it is requested that in 
this production-oriented year, more 
wagons should be supplied and that 
too in time; otherwise the purpose of 
the production-oriented year will be 
iefeated. Sir, it cannot be denied that 
the revenue freight loading of 220 
million tonnes and 1,080 to 1,090 kilo- 
metric tonnes per wagon day, the 
highest over, had been achieved by 
Ihe railways this time. This was an 
achievement, but we must not rest 
on our ears. There was a criticism 
of the increase in tariff but how was 
it possible not to increase the tariff 
when the cost of all other things had 
also increased? The freight had been 
teemjraed to tbe minimum. 

Lastly, I would like to say that i* 
the present budget only Rs. 42 crore* 
have been allotted to the Karnataka 
State. Last year it was Rs. 47 crore*. 
I do not know what made the Rail- 
way Ministry to reduce the allotment 
by five crores. 

It is also very regretful to note that 
for the Karnataka State, in this bud- 
get, there is not even a single new 
line proposed. I would like to request 
the hon. Railway Minister to consider 
having at least a few new lines in th* 
Karnataka Sj,ate. In this connection I 
would I ke to tell the hon. Railway 
Minister firstly, that we have got one 
direct train from here to Mangalore, 
that is the Jayanti Janata Express 
which takes two and a half to three 
days to reach Mangalore. I would lika 
to request the hon Minister to look 
into this matter and to reduce the 
running time of this train. This train 
stops at each and every station and 
that is why it takes nearly three days. 
I would like to request the hon. 
Minister to cut short its stays so that 
the Jayanti Janata Expreas reaches 
Mangalore within one and a half or 
two days at the maximum. 

Next, Sir, I have already put two 
to three questions in this very Hous* 
relating to the Konkan Railway for 
which the answer came that on the 
Konkan Railway work has started 
from one side only. I would lika to 
submit that at this rate it will take 
nearly hundred years to complete the 
project before the Government So, £ 
would like to suggest that if th& 
Government takes up the work simul- 
taneously from both the sides, it can 
complete the work early. 

Next, I would like to request tbe 
hon. Railway Minister to hav* a »•* 
line from Karwar to Hubli. So also* 
ihe present Miraj to Bangalore line 
should be converted into broad gauge. 
Further, from Bangalore to Shimoga 
and Thalagoppa, that is, Jog Falls, one 
fast train should be introduced *Wi 
th* same should b* extended tip ** 
Karwar. 
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[Shri B. Ibrahim] 
Lastly, I would like to request the 

hon. Railway Minister that one more 
train should be introduced from Miraj 
to Mangalore because of heavy tra- 
ffic. 

With these words, Sir I support 
this budget. 

SHRI GULAM MOHI-UD-DIN 
SHAWL: Mr. Vice-Chairman, Sir, I 
congratulate the hon. Railway Minis- 
ter for the best use he has made ef 
the English language in that it is aa 
eye-opener to linguistic chauvinists 
that this language is not deficient in 
any sense. I for one believe that as 
far as lids admissions are concerned, 
it means he has the realisation that 
there are certain drawbacks, even 
failures and shortcomings, in the ad- 
ministration of the railways and if 
the realisation is there, we hope that 
these shortcomings and failures will 
be undone. 

■ 

Now, as far as my State is con- 
cerned, I am primarily concerned 
with the backward and of course, 
thinly populated vast areas wliich 
are quite under-developed. The bigger 
States have all facilities, better faci- 
lities, in rail, road and other commu- 
nications but Kashmir is the State 
which suffers due to lack of commu- 
nications. I had, of course, in summer 
submitted notice of a Calling Atten- 
tion motion with regard to the 
National Highway IA. lhat was not 
granted. The other day on Wednes- 
day, I submitted a special mention 
about this. At that time I had said 

that it was a one-way traffic. But the 
very day the road was blocked and 
after four days, yesterday, it was 
opened. You will yourself realise what 
havoc H causes to the local popu- 
lation and what terrible suffering all 
the passengers, the tourists the local 
tourists and especially the foreign 
tourists, undergo. They suffer from 
this because there is only one life- 
line running from Jammu to Srinagar, 
that 300 km. road gets blocked be- 
cause it is required to be maintained 
by th* Border    Roads    Organisatio* 

which does not maintain it. It gets 
blocked most of the year. The point 
is that in view of its importance and 
other reasons I had last year appealed 
and prayed and pleaded for construc- 
tion of a railway line beyond Jammu 
to Udhampur. That was conceded. 
But unfortunately when we see the 
Budget allocation, the total estimate 
given is meagre. It was estimated that 
for 1981-82, Rs 192,000 should be spent 
on it. Instead of that, out of Rs. 
200,000 for final allocation, survey of 
the Jammu-Udhampur line, only Rs. 
100,000 was spent on it last year. 
With this snail's pace, we cannot hope 
that even in the next ten years it can 
be finalised. The urgent need of the 
hour is that more funds be allocated 
for construction of a railway line 
from Jammu to Udhampur. Besides 
that we have the Kalakot Coal mines. 
The area between Jammu and Rajouri 
is not mountainous. There are only 
some plateaus Railway lineg can be 
constructed from Jammu to Rajouri. 
That can be from Udhampur to 
the Kalakot Coalmines. That will 
not cost much. But that will help the 
backward, poor people living in those 
regions. That will facilitate to aug- 
ment their economic development 

Sir, we have one problem with re- 
gard to the Jammu Railway Station. 
There are certain demands and re- 
quirements of that Station. The class 
III commercial staff there is not ade- 
quate for the goods office, the parcel 
office, the reservation office and the 
booking office. 

With regard to reservation, I would 
submit that strange as it may look, a 
private firm, M/s. N.D. Radhakrishna 
and Co. from Srinagar, has been given 
the out-agency. Now I am to repeat it 
this year. That company does not rua 
a single passenger but from Jammu 
to Srinagar and Srinagar to Jammu, 
because transport has been nation- 
alised. It is only the Jammu and 
Kashmir Road Transport Corporation 
which plies the passengers buses 
and has the biggest fleet of 
truck* and passenger buses. But the 
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oiit-agency has been given to the M/s. 
N.D. Radhakrishna and Co. for rea- 
sons bett known to those who are in 
favour of continuing that thing which 
has absolutely no rationale behind it. 
So, I submit that the Jammu and 
Kashmir Road Transport Corporation 
be given this out-agency instead of 
that private firm which must have a 
good lobby because it ia continuing 
before the partition days or the Inde- 
pendence days. 

The Operating Branch at Jammu 
is under-staffed. At least 50 per cent 
more staff is required as per the Job 
analysis. That is why the problem is 
that the service cannot be extended 
to the public adequately, and the 
administrative works goes in 
8 P.M. arrears. The reservation staff 
sit from 9.00 to 4.00 at Jammu 
station. Now the tourists reach that 
place at 5.00 or 6.00 or 7.00 even after 
in the evening. But there is nobody 
there to make any reservation nor in 
the morning because the staff is quite 
inadequate. Secondly, there is no ade- 
quate provision of communication 
facilities like telegraphs. In the rail- 
way station there is no telegraph 
office at all. One teleprinter link is 
provided for this purpose from Jammu 
Tawi to Delhi/New Delhi which 
works one shift only. Teleprinter 
links, one for Pathankot and another 
for Amritsar, are neeessary. in the 
absence of the above mentioned 
arrangement, most of the urgent mes- 
sages are worked through train ser- 
vices which result in delay and loss 
of time. 

Then only 30 per cent of the staff 
are provided with railway quarters 
The other requirement is that there 
shduld be a day-time train leaving 
Jammu in the morning because at 
night you have the Jhelum Express, 
the Janata Express and the Delhi 
Mail. In the morning no train leaves 
Jammu for Delhi. So there is a back- 
log of passengers and a number of 
passengers suffer for no fault of theirs. 
They have to leave by buses and by 
other means of transport and undergo 

a lot of touble especially during 
summer when it is too hot to travel 
beyond Jammu. 

As far as drinking water is con- 
cerned there are no good arrange- 
ments for drinking water at Jammi 
railway station. The Jhelum Expres* 
like other trains, has no arrangement 
for drinking water. The Janata Ex- 
press which leaves for Madras from 
Jammu has no first class and na air- 
conditioning system. The Delhi Mail 
leaves at 8-00 p.m. and that, too, has 
no first class. So far as these trains 
are concerned, air-conditioning and 
first class should be provided in them 
because passengers, especially tour- 
ists suffer a lot for lack of these 
things. 

The important question is of tim- 
ing. As far as the timings of these 
trains are concerned, we have ex- 
pressed so many times our view- 
point and even submitted a memoran- 
dum to my leared friend's prede- 
cessors and, of course, called on the 
Prime Minister, too, in this behalf. 
The Jhelum Express comes from 
Pune and leaves New Delhi at 0-25, 
and the result is that it reaches 
Jammu at 12.00 noon or 1 P.M. It is 
not punctual. But even assuming for 
a while that things will be better it 
will be punctual my submission ic 
that the Jhelum Express should be 
started, as it used to be, from Delhi 
so that it leaves at 6.00 or 7.00 in the 
evening and reaches Jammu in the 
morning so that passengers and 
"yatris" to Srinagar and Vaishnodevi 
can go ahead and reach Srinagar and 
Vaishnodevi in time Otherwise they 
have to stay in Jammu and there the 
black-marketeers and hoarders fleece 
them recklessly and mercilessly. 

Sir, the catering services at Ambala 
are given to private firms. We can 
visualise the fate of the passengers 
when such persons are there to loot 
them mercilessly because no vouchers 
are given and the prices are very 
high and exorbitant. When the railway 
train halts there only for a few 
minutes, they care little about what 
they charge. It was in 1S>71 that «* 
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[Shri Gulam Mohi-ud-Din Shawl] 
assurance was given by the Railway 
Minister that there shall be zonal 
committees to look into ibe problem 
of Muslim representation, that Mus- 
lims as a backward class shall be 
given adequate representation in Ihe 
railways. But since then nothing has 
been done. I would request the Minis- 
ter for the re-establishment or revival 
of those committees so that Muslims 
are given adequate representation in 
the railways. 

As several of my friends have sug- 
gested here, Members of Parliament 
be associated with the functioning of 
railways. I wholeheartedly support 
this suggestion. 

[Mr. Deputy Chairman in the Chair] 
Last year so many committee were 
announced but not a single meeting 
of any of these committees has taken 
place to my knowledge—I know it be- 
cause I was given representation on 
some of the committees. It is good 
that the hon. Minister has dissolved 
all those committees. Members of 
Parliament have the experience of 
travel by train generally. Therefore, 
flbey be associated with the function- 
ing of the railways. 
Another   point   is   with   regard to 

Members of Parliament. I think my 
iriends naturally feel shy to say any- 
thing about themselves> with regard 
to their spouses. Their spouses have 
pases from their home-town to Delhi, 
but I would requet you to extend this 
facility to other cities beyond Delhi 
co that when Members travel beyond 
Delhi to other cities, for    attending 
meetings, etc., their spouses also can 
accompany them.    Extension of this 
facility A«11 not, after all, m(%e much 
'different B in the cost in vie# of the 
fact that, passes have been issued *o 
all and sundry without any rule or 
rhyme. \ if course I am not going into 
that; that is not my   way   of   doing 
things—that is, opposition for opposi- 
tion sak*. My point is that it should 
he done on merits. So my request is 
that spoises of Members    of Parlia- 
ment muy be given these passes for 
travel throughout India 

With regard to bookstalls, book- 
stalls are given to some companies,, 
whatever their names. We have got 
a ii amber of educated unemployed, 
it will be in the fitness of things that 
these bookstalls are handed over  those 
educated unemployed for run- 
ning so that it will enable them lead 
an honourable life. 

SHRI  KHUSHWANT SINGH   (No- 
minated);   Mr.  Deputy  Chairman,    * 
have only seven    specific    points t» 
make and I hope you wiH bear with 
me and not extend your hand with 
the bell till I have made them.   But 
before I am to make my suggestions 
I  would like to place on record the 
nation's gratitude to our failwaymea 
for  the   sterling  performance  of last 
year. If the industry has shown a» 
increase of 8 per cent and agriculture 
of 3.4 per cent, much of the credit 
for this achievement goes to our Rail- 
ways for    providing    the    necessary 
infrastructure. It is no doubt a team 
work which has resulted in this. But; 
as always it is the man who gives the 
leadership to the team who    should 
deserve the credit. A lot of criticism 
has been levelled against the Chair- 
man of the    Railway    Board. I wa* 
pained to hear gentlemen on this side 
refer to him as the pucca anti-HindL 
It is not only untrue, it is unfair, un- 
generous and i* I say  more 
important of all, totally irrelevant. £t 
is under this man's    leadership that 
the Railways have  achieved the re- 
markable distinction of having broke* 
the 200 trillion tonne barrier in carry- 
ing     freight.    It     is     under     this 
man's    leadership    that    the    Rail- 
ways    have    once   again   been   put 
on   the   right track.   We,   as a   na- 
tion, are very generous in our criti- 
cisms, but once the time    comes   to 
give compliments, We are extremely 
niggardly.   However, I do not   think 
that it is time to rest on our Iaureta, 
We are still short of the target that 
we have set for ourselves.   With all 
our achievements, the performance 1* 
only a 12 per cent increase over the 
performance of the year before, and 
since this year has been earmarked a* 
*e year of productivity, even   wan 
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fe expected of the Railway* than in 
th« Past. 

We do not have the means. That ia 
quite obvious. We have to rely on 
better efficiency, better utilisation' of 
the existing stock and on our own 
innovative genius. I think it can be 
done. There are many examples of 
how it has been done and I will quote 
only two examples in1 other countries 
of utilisation of wagons and locomo- 
tive*. 

Mr. Deputy Chairman, in the Soviet 
Union a wagon travels as much as 520 
kms. per day. Even in China it tra- 
vels 320 kms. a day. in India it tra- 
vels only 80 kms. a day. Ag for loco- 
motive, in France a locomotive covers 
25,000 kms. a month. In India the 
same kind of locomotive does bet- 
ween 7.000 to 8,000 kms. a month. 
Therefore, what We have to do is to 
2mprove and extend the working of 
these. Now i come to my specific 
-suggestions. 

Having travelled in trains many 
times, I have noticed that these train* 
are pulled by different kinds 0f loco- 
motives. We have diesel engines, we 
have electric trains and we have 
steam engines. This kind of mixed 
traction causes lot of obstacles. There- 
lore, I think, the first suggestion I 
will recommend to the Railway Mi- 
nister to change from m'v<=>d trac- 
tion' to a mono-traction system. cer- 
tainly on th° major routes that are in 
operation today. 

Mv second suggestion i, this. Not 
all our passenger trains aro run   with 

. all the hogies. Either you finy cer- 
tain bodies taken off or they are out 
of order. My suggestion is to re- 
structure the nassenger trains in such 

.. a manner that they carrr th- fu1! load 
of coaches ind when a co*"" io taken 
off them should be provision fir a 
spar coaoh at the passenff°r terminal 
station.   T*i thin way you can improve 

. th« punctuality of oasgenger trains 
•nd ensure their smoother    running. 

Ana what is more, although the num- 
ber of passenger trains come, down 
they will move faster. 

Thirdly, you have already hiked tha 
freight rate three time9 in one and 
half years by 4 to 45 per cent. It is 
time that you say that enough ia 
enough and assure thg nation that 
there will be no further increase H* 
'freight rates. 

My fourth suggestion « the same 
with regard to passenger traffic. Your 
main emphasis is again on the pas- 
senger fare. I think the kind of ser 
vice3 that the passengers are getting 
and the criticisms that you are getting 
in the way of unpunctuality, difficul- 
ties, of accommodation, hazards of 
accidents and thefts and burgalires, i 
think it is unfair to increase at any 
time further the passenger far* 
Where you can save money is by hav- 
ing a stricter control on ticketless 
travels. There are many areas in our 
railway system where ticketless tra- 
vel is almost notorious. Two sach 
areas are between Patna and Varanasi 
and Delhi and Agra. This has been 
proved by statistics and the number 
Of passengers that the trains carry 
does not commensurate with the in- 
come you get from tickets. Then, Sir, 
No. 5: With all this, our emphasia 
has to be on repair workshops and 
maintenance. I think a stricter ins- 
pection, perhaps by an outside agency, 
not the Railways, would improve 
matters. 

No. (J; Again I would suggest thai 
we have to ^y emphasis on rehabili- 
tation', repair and replacement od 
sto"k. I think the one way in which 
you can do it is, therefore, to built 
up vour Depreciation Reserve Fun<! 
and OArhaps aoproach the Ministiy 
of Finance with the request that thii 
should b" kept up t0 a proner lev* 
and th° Ministrv might put a morato- 
rium on demanding the deferred pay 
ments that are owed to them by you 

Lastly  Sir. T would impress upa 
the Railway Minister to impres, upa 
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[Shri Khushwant Singh] 
the Planning Commission and the 
Finance Ministry to give the Railways 
more leeway, a certain more auto- 
nomy, «o that they can spend out of 
their own resources which they have 
built up. This is all that I have *o 
say, and a word of caution too. 

There have been reports in the 
papers of certain wrangling going on 
between different grades of officers in 
the Railways, people who come from 
Jaroaipur and others, and the matter 
apparently is now in the Supreme 
Court. This is an extremely sad state 
of affairs and saps the morale of the 
offtcors on whom you have to rely. 
I think it is most important that you 
should personally intervene in this 
anj brine the affairs *o a stage when 
the railway officers can work ag a 
team. 

Sir. the Railways are, as has been 
emphasised by manv people, the most 
vital artery of our progress and it is 
on the health 0f our Railways that 
the health of the nation depends. 
Thank you, sir. 

SHRI B. V. ABDULLA KOYA 
(Kerala): Ms. Deputy Chairman, 
Sir, I am one of tha many in this 
coimtrv whn ar*, not at all happy with 
this year's Railway Budget. 

Sir, it is a pity that the Railway 
Minister has adopted a callous atti- 
tude in his attempt to present a sur- 
plus Budget of 109.7 crores after deli- 
berately increasing the freight rates 
and fareg to the tune of Rs. 261.45 
crores. "Whilo conceding the fact 
that a developing country like India 
should find ample resources fo,, its 
development, is \t not more pertinent 
to ask why the lower class of people 
are to be squeezed so merciless^ like 
this? Is it fair to ask the downtrodden 
to b°ar the brunt? Now. th© common 
man ha„ to pay mor„ Iter his journey 
and to oav mor* for his daily require- 
ments and, therefore. a vicious circle 
ha* now been creat*M by making life 
costlier and by making the worker* 
demand mors wages. 

Sir, a far-away State like Kerala 
haa to spend more now for its travel 
and for its goods. The return that « 
Keralite gets is comparatively much 
less. As far a9 the railway develop- 
ment schemes are concerned, Kerala 
has again been ignored. No new UD* 
has been contemplated nor any new 
scheme hag been sanctioned. Sir,, th* 
Centra] authorities, sitting at a distant 
place like Delhi, do not seem to hava 
understood the persistent demand 
from north Kerala. The gift of the 
rp"°ntiv introduced Day Express still 
does not have an upper clasa thus 
denying the long-distance passenger* 
the chance to travel comfortably. The 
K K. Expres^ has heen completely 
shut out to the North Keraia people, 
from Shoranur to Kasargode, for 
want of reservations. Let the honour- 
able Minister at least see that the K.K. 
Express has at least connections from 
North Kera1? or arrange a atop at 
Shoranur thus enabling the North 
Keraia people to travel by this train 
while going- to places like Dehli. 
Then, Sir, I wou^ likG to know whe- 
the- there, i, any ch?nc<-> of getting the 
E-nakulsm-Alleppey line to Kayanku- 
lam in the near future. What has 
happened to th° much-talked-about 
n»w line from Kuttipuram-Guruva- 
ynr via Ponnani? Douhlin? the now 
busiest line of Shnrmir-Cannanore is 
a necessity. Electrification of Trivan- 
dmm-1i>riaVi7lam line is another 
demand snnnor'pd by the Kerala Gov— 
ernment,  offering cheap electricity. 

Ali of OUT rjasseneer trains are dila- 
pidated and out-dated. V»rv oft«* 
'•.suffient light are not provided for. 
■Worth. kerTforpin people ar^ now so much 
agitated making it necessary for them 
fo o'-^anisa themselves for peaceful 
notation against the Railways and f*ft 

Airways. 

^tir. on account of the lack of co* 
o-dination between the air service* 
and TTBT°SS trains and again between 
tv,. North -."-* South Railway authori- 
ty th° naswenger^ are out to ayoid- 
ah'o dif?i"iiitios Por example, plane 
passengers from Deli to Madras.h*w 
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been now obliged to stay at Madras 
from 10 a.m. to 9 p.m. because of the 
West Coast Express leaving Madra? at 
present an hour earlier, that is, at 
11.30 a.m. These passengers could 
cave about 12 hours if the West Coast 
Express is made to leave as before, one 
hour late from Madras, that is "to say, 
at 12.30 afternoon. No. 2 Mangalore 
reaches Madrag at 7.15 a-in, making it 
impossible for them to catch Tamil 
Nadu Express which leaves Madras 
five minutes earlier. A man from 
North Keraia wh0 has no other fart 
train has to waste one night for catch- 
ing the Tamil Nadu Express which 
could be delayed its starting by only 
half-an-hour than now. 

So also the K. K. Express now 
reaches Palghat at 11.10 in the night 
and the West Coast reache3 Palghat 
one hour ear'ier. Therefore, the 
starting time of West Coast Express 
from Madras could be resorted to the 
original time of 12.30 afternoon. 

K. K. Express has broken all na- 
tional recordg for ]ate running. People 
often laugh at the 'ate running, when 
you call th^se trains as 'Super Ex- 
press' If the people who are respon- 
sible for preparing the time-table, 
have some imagination, they can help 
passengers to save their man-hours 
and unnecessary waste of money and 
energy. 

Sir, the Railway Zonal Consultative 
Committee never meets even once 
in a year. Otherwise many of the 
points which I have raised could have 
been discussed in the Zonal Railway 
Consultative Committee. But that is 
not possible. Last year it met only 
once and this year it has not met to 
far. 

Before I conclude, let me say a few 
words about the recruitment 0f mino- 
rities in the Railways. The Govern- 
ment does n°t seem to have taken any 
effective measures to give adequate 
representation to the Muslim commu- 
nity in the Railway serried »1ao. 

Thank you.  
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PROF. SOURENDRA BHATTA- 
CHARJEE (West Bengal); Mr. De- 
puty Chairman, Sir, at the very out- 
set, I would request you kindly to en- 
sure that the Minister in his reply 
treats this House more or less at par 
with the other House in ihe matter 
of announcement of certain conces- 
sions so that it ig not totally neglect- 
ed and this House also receives ita 
quota. 

SHRI NARASINGHA PRASAD 
NANDA (Orissa); Its quota 0f con- 
cessions. 

PROF. SOURENDRA BHATTA- 
CHARJEE: 1 mean, quota 0f announ- 
cement of concessions. 

Sir, a particular point emerges out 
of the entire logic of the Railway 
Minister'g Budget proposals. It is 
found that from  the     Fourth     Plaa. 
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onwards   upto   the   Sixth   Plan,     the 
Plan  allocation  on1 the Railways has 
decreased   in   terms   of     percentages 
iiom as high as 22 per cent to as low 
as 4.5 per cent or so.    The question, 
arises,  considering     the     importance 
of railways  t0 the     economy Qf the 
country  and  the    stupendous    prob- 
lems faced by the railways in terms 
of urgent requirement of replacement 
of 13,000 kilometres of track, half a 
Iakh   of   wagons   and   other   essential, 
maintenance,  whether out  of the in- 
crease in freight an(j passenger fares, 
all the development requirements can 
be met with  an  allocation of Rs.  51 
crores -out °' tne Sixth Plan  alloca- 
tion.    There is a moot point which is 
at the root of the periodic increases 
in the burden which is imposed on the 
common man for whom the Railway 
Minister has expressed concern in his 
.speech.    The common man would be 
most hurt, whenever there is require- 
ment on his part to use the railways, 
by the proposals made by the Railway 
Minister in respect ef the    platform 
ticket, increasing the ^minimum travel 
fare "from 50 to 70 paise and    again 
increasing the  second   class  ordinary 
fare  and  fare  of  express    arid  mail 
trains.   The increase is staggering and 
there is another verv disturbing fea- 
ture,  which has  come  in for     criti- 
cism:    the budget does not place all 
1he financial proposals at on'e stroke, 
so that the people have    a sense of 
respite fc-r a one-year term after the 
proposals  have  been     made.    It has 
been   our   experience  that     periodic 
increases  are  made  through  dubious 
method,, which have come in for cri- 
ticism from the Presiding Officers also 
of both the Houses.    I would request 
the  Railway  Minister  to     reconsider 
and take this opportunity even at this 
late moment to seek to at least some- 
what lower down the steep hik~ he 
has proposed  in  second  class     fares, 
both for ordinary and mail and express 
trains, and at the sam° time to reduce 
the minimum fare  and  the     rate  of 
platform tickets.      Otherwise,  on  the 
other side, there is every    possibility 
that ticketless travel, particularly on 

the suburban trains, will be further 
encouraged and will nullify any effect 
of the increase that has been made. 
And we would urge him to give an 
assurance that the periodic increases 
in freights and fares wiH not be made. 

It is good that at least on four im- 
portant  points,  the Railway  Minister 
has been self-critical in the matter of 
accidents, in the matter of punctuality, 
in the matter of catering and in the 
matter  of     accommodation     for  the 
growing passenger traffic on all these 
point9,  no bright     picture     could be 
offered by him—that  is how  far the 
safety measures wiH improve or how 
far the punctuality wiH improve. On 
goods traffic,  the voluminous increase 
has been welcomed by all.   But it has 
been the experience that it lias 
7 P.M. been at the cost of punctuality 
of passenger trains, mail, express 
and  superfast trains     included.    The 
figure of 85 per cent of 83.6 per cent 
or things like that about punctuality 
makes no sense to those wh0 have to 
travel by trains.    Experience, invari- 
ably, has been unpunctuality of every 
tarin, including the most superfast train 
day in and day out.   But these figures 
are given an'd these figures are sought 
to be explained -without trying just to 
present the figures.    The self-critical 
attitude displayed hy the Minister in 
his speech in respect of these points 
should be taken seriously not just as 
a sop or a consolation and there should 
be an attempt at improving the moni- 
toring  system  regarding  the   punctu- 
ality    of   trains.      The    Own   Your 
Train  slogan  has  been     given.    But 
safety measures and regular monitor- 
ing    arP the aspects which should be 
followed up very seriously an'd with- 
out any slackness or any self-compla- 
cence in any respect.    Mere    slogans 
won't  do.    That ig the main  point. 

Regarding passenger trains, perhaps, 
the policy needs to be reviewed a bit 
keeping in' view regional imbalances 
in the matter of railway line3 and, at 
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the same time, ordinary railway pas- 
sengers, that is, passengers travelling 
by ordinary passenger trains. My 
friend, Mr. Prasenjit Barman is here- 
We hail from the same area. I had 
occasion t0 travel in the trains plying 
on metre gauge. It is a box-like trap. 
I used to travel in my student days 
in that metre gauge train. 

SHRI GURUDEV GUPTA  (Madhya 
Pradesh); Dada, those days are gone. 

PROF.     SOURENDRA     BHATTA- 
CHARJEE: Those days are gone but, 
I want • to know whether    those box- 
type wagons meant for heavy passen- 
ger traffic will continue and whether 
you will put the passengers in a pinj- 
rapole or in a cage and whether you 
consider that  we  should   accept  that 
those days have come back. Improve 
the amenities part.    You are increas- 
ing faresi but the amenities    part is 
going down and dowm as, for example, 
in      catering.    I am    completely     at 
variance with the opinion exPresse^— 
he outdid even the Minister—by my 
respected friend,    Rajendra    Singhji, 
who said that the food served at the 
price by the Railways cannot be ob- 
tained except at a much higher price 
outside.    Actually, the reverse ig the 
case.      The  quality  has  been  down- 
graded,   the  service  has  deteriorated. 
The Minister has written off modern 
culinary techniques.       More  cleanli- 
ness, promptitude in service and other 
things are good.   We would only wish 
that he will pay attention1 to    these 
aspects and, at the same time, see to 
it that the entire catering service is 
departmentalised without contracts to 
individuals as has been complained by 
mv hon. friend, Mr. Shawl, in the case 
of Ambala and things like that. 

So far as the employees are concern- 
ed, therP are certain good platitudes 
but perhaps, for dealing with em- 
ployees' grievances, machineries which 
will function more expeditiously are 
necessary. 

Another point which I will deal 
with just jightly, without any per- 
sonal reflection, is regarding the posi- 
tion of the Railway Board. I am 
afraid this is a very old tradition of 
the British days when the railway 
setup was something different, but it 
has been assiduously maintained 
and strengthened and, 0ur fear is, 
it creates jurisdictional anomalies. 
Dual authorities exist, and sometimes 
there is-a tussle of power between the 
different wings of the Railway Ad- 
ministration. Ther^e is a method of 
fight. Sometimes the Railway Minis- 
try and the Railway Board move in 
two different directions. Should this 
dichotomy, this dual authority, be Put 

an end to? That question has t0 be 
addressed without bringing in perso- 
nalities into it. 

Lastly, Sir, I have one point to 
make which concerned ourselves, not 
the entire issue but a portion of it. I 
understood that the question had 
come up here. The Railway Ministry 
or the Railway Board I do not know, 
but the present Railway Minister 
seems to share that view. Correspon- 
dence is going on on that issue. I do 
not want tD bring in that question 
here. But a plea has been taken that 
there are certain superior services 
which the railways have and which 
the Members of Parliament may not 
be entitled to. I understand Mr. 
Dhabe had to pay. excess fare for tra- 
velling by a class by which the Mem- 
bers are supposed to travel. That is 
one thing. 

Another aspect is that requisitions 
from the MPs for reservation and 
other things are dishonoured by the 
railway personnel in1 charge. They 
dishonour the requisitions, they 
change even without intimating them, 
even without obtaining their consent; 
not to speak of their consent, even 
without giving them information. Can 
that be done? And the Members face 
at the same time a very peculiar situ- 
ation when they make requests for 
accommodation to passengers    whose 
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requirements they can certify and 
they are treated in a very slipshod 
manner. Has the Minister, as the 
people's representative and a3 a col- 
league, anything to say regarding this 
treatment t0 the MPs? Thank you, 
Sir. 

THE  MINISTER     OF  RAILWAYS 
(SHRI P.    C.    SETHI): Mr.    Deputy 
Chairman, Sir, I am very grateful to 
the hon. Members on both thg sides 
who have participated in the debate. 
Many 0f them have made useful sug- 
gestions, and it would be my endea- 
vour to examine each suggestion and 
point made in the debate and send re- 
plies to the hon. .Members individually 
as early a3 possible.    Therefore, I do 
not      propose      to      go      into      the 
individual     points     made     by     ihe 
hon.    Members    during    this debate. 
That  will  unnecessarily consume the 
time of the House. I am equally grate- 
ful t0 the House for having   supported 
the Railway Budget by and large. And 
even if the criticism has come, it has 
come as a constructive criticism.    My 
colleague,   Shri   Mallikarjun,   has   al- 
ready intervened in the debate and has 
replied  to  the  various     issues,  such 
as the safety measures, the improve- 
ment in the punctuality, the    opera- 
tional improvements, the computerisa- 
tion  the  cancellation  of the passen- 
ger trains due to the shortage of coal 
and other allied matters.   However, 1 
would only like to add and reiterate 
that we  are very much     concerned 
with the matter ctf   accidents, and I 
would d0 everything humanly possi- 
ble, with the co-operation of my col- 
leagues, the Members Of the    Board 
and the railwaymen in    general    in 
order t0 see that the problems of acci- 
dents  and   punctuality    are    solved. 
And that matter we have been stres- 
sing continuously in different    forums 
and meetings  and  we have  gone to 
the level of even meeting the drivers, 
assistant   station  masters,   signal-men 
and representatives of both the Fede- 
rations,  apart from high   officers    of 
the Railways.  I am  again     meeting 
on the 12th    important     mechanical 
engineers  who  are  responsible      for 

the maintenance of the railways, in 
order to discuss and find out as to 
what the real problem is and what 
we could do to redress it. It would 
be my duty to restate the .conces- 
sions which I announced while wind- 
ing up the debate in the other House. 
Therefore, before coming to other 
points, it would be desirable for me 
to repeat the concessions which I 
have announced. 

There wiH be no change in the age 
limit of .children for eligibility for 
free travel; in other words, it will 
be retained as five years. 

The sleeper charges for the second 
night will be retained at the existing 
rate of five rupees and the increased 
rate of eight rupees will apply only 
to the first night. 

Recognised organisations of artistes 
and recognised associations of sports- 
men, either by the State Government 
or by the Central Government, will 
be allowed a concession at 50 per 
cent instead of 25 per cent. 

SHRI SHRIDHAR WASUDEO 
DHABE-. Mr. Minister, will it be 
only restricted to national and inter- 
national tournaments or it will be for 
all tournaments? 

SHRI P. C. SETHI: AU. I am say- 
ing any organisation holding tourna- 
ments recognised by the State Gov- 
ernment or the Central Government. 

Kisans attending conventions or- 
ganised by approved organisations 
like the' Bharat Krishak Samaj or 
any other institution of a like nature 
will receive 50 per cent concession. 

It is proposed to have a separate 
new scale with regard to parcel 
traffic at 90 per cent of the general 
parcel scale, which would mean a 
10 per cent reduction  in the    rates, 
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for the following commodities: medi- 
cines, safety matches, milk powder, 
baby milk powder and condensed 
milk, tea, coffee, bidis and cigarettes, 
soaps of all kinds, synthetic deter- 
gents, sports goods, candles, tooth 
pastes and tooth brushes, shaving 
cream, blades, exercise books, erasers, 
pencils, ball-point pens including re- 
fills, pen inks and spectacle frames. 

It is also proposed to have another 
separate scale for parcel traffic with 
a 10 per cent reduction to cover the 
following commodities: handloom 
products, books including text-books, 
bread and milk. 

The total value of all these con- 
cessions will be around Rs. 4 crores. 

The House will also be glad to 
know that there have been represen- 
tations to the Ministry of Parliamen- 
tary Affairs, the Ministry of Railways 
and the Prime Minister with regard 
to free railway passes for the spouses 
of hon.  Members of Parliament. 

SHRi JAGDISH PRASAD MATH- 
UR (Uttar Pradesh): What about 
those who have no spouse? 

MR. DEPUTY CHAIRMAN: You 
can have it. 

SHRI JAGDISH PRASAD MA- 
THUR: That means anyone will be 
able to travel free with Members 
like me. I am a bachelor. I can take 
anybody. 

SHRI P. C. SETHI: Let us see 
whether he can be allowed to have 
a companion. 

We have had some informal con- 
sultations and I hope in consultation 
with, the Ministry of Parliamentary 
Affairs, the Ministry of Finance and 
the Leader, a decision will be taken 
soon. 

A question has also been raised 
with regard to the Rajdhani   Express, 

that  extra fares are     being charged 
from the hon.     Members of Parlia- 
ment.     Sir,   as  the   Rajdhani     fares 
are .constituted,  there is an   in-built 
charge for the meals which are ser- 
ved free   in the   Rajdhani   Express. 
And apart from that the fare struc- 
ture of Rajdhani is quite    different. 
However,  this      question also    I am 
taking up with the Ministry of Par- 
liamentary Affairs.     My only appeal 
to the honourable     Members is that 
all of them have been issued sort of 
cheque books which they have to fill 
in and give after every journey, be- 
cause  if they     do  not     give     those 
cheques at the railway stations, then 
the railways   have to  suffer;  or, tlie 
Ministry  of Parliamentary Affairs or 

Parliament has to foot the bill of the 
travel of such honourable   Members. 
(Interruption) It is only on an ad hoc 
basis which    definitely puts us to a 
loss. It is a very small thing to fill in 
and give at the end of the journey. I 
am only requesting you to cooperate 
so that this facility could be extended 
for Rajdhani also if the Ministry   of 
Parliamentary Affairs agrees. 

Then the question was also raised 
whether the former Minister of Rail- 
ways, Mr. Kedar Pandey, had given 
any categorical assurance. I have 
examined the whole file and I find that 
he had not given any categorical 
assurance. What he had said was 
he would have the matter examined. 

PROF. SOURENDRA BHATTA- 
CHARJEE: No, Sir. In that case I 
did not bring him. I had an exchange 
of letters with the Railway Minister. 
I quoted the entire text, his predeces- 
sor's statement in this particular 
House wherein it was categorically 
stated... 

MR. DEPUTY CHAIRMAN: I think 
he has seen it. 

PROF. SOURENDRA BHATTA- 
CHARJEE: No, the question of 
extra fare does arise; since the ques- 
tion had arisen I avoided it... 
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SHRI P. C. SETHI: However, this 
controversy should not remain ther© 
now because I have said that in con- 
sultation with the Ministry of Par- 
liamentary Affairs and the Leader we 
will take a decision. 

Now, a very heavy backlog of 
arrears exists in renewal, mainten- 
ance of railway equipment—as I have 
already said—track, wagons, coaches 
and locomotives. Developmental acti- 
vity including augmentation of trans- 
port capacity has substantially suf- 
fered for want of funds. Unless ade- 
quate internal resources are generated 
by the railways coupled with seize- 
able allocation of funds by the Plan- 
ning Commission. It would be diffi- 
cult to improve the quality of ser- 
vice. . . 

SHRI JAGDISH PRASAD MA- 
THUR: Have you finished with the 
concessions? No more concessions to 
anybody else? Hav4 you finished 
with the concessions? The concession 
that was available to journalists, that 
was now withdrawn and you do not 
want to give them again? They were 
provided with what we call coupons 
and they were charged something 
like 50 per cent. That you withdrew. 
That means, that withdrawal conti- 
nues. You will charge them full 
fare. . . 

SHRI P. C. SETHI: Well, I can- 
not say offhand. It is- not in the an- 
nouncement which I am making. 

The present difficult financial posi- 
tion of the railways can be judged 
by the fact that our indebtedness to 
ihe General Revenues is over Rs. 600 
crores There is no balance in the 
Development Fund or the Reserve 
Fund. The current balance in the 
Depreciation Reserve Fund for an 
undertaking with a capital at charge 
of over Rs. 7000 crores is hardly 
Rs. 142 crores. I would, therefore, 
seek the support of the House and 
the honourable Members for imp- 
roving the financial position of the 
Railways as any complacency in this 

direction would seriously affect both 
the operation and safety of railway 
transport. 

MR. Nanda has   pointed   out   that 
there was a discrepancy in the figures 
of gross traffic receipts mentioned to 
the Budget speech made by me and 
that    appearing in the    Explanatory- 
Memorandum.  I  am  afraid there    is 
some misunderstanding.    If he reads 
para 52 of my Speech, he would find 
that  the     gross     traffic     receipts of 
Rs.   3914.34 'crores   are  based   at  the 
existing  level  of   fare  and      freight 
rates without taking into account the 
proposed  increase    contained  in  my 
proposals.  The figure of Rs.  4175.79 
crores includes the effect of the pro- 
posals which    aggregated Rs.   261.45 
crores. Thus if Rs.  261.45 crores are 
added     to     Rs.   3914.34     crores, the 
figure of Rs. 4175.79 crores would be 
arrived at. I am, however, thankful to 
the hon.Member that he has applied 
himself so   minutely    to    the figures 
mentioned   in   the  budget  documents 
and the interest shown therein.    He 
has also pointed out that out of every 
rupee spent by the Railways  hardly 
1.01 paise is spent on developmental 
works.     Here  I may     explain     the 
position in more detail. As the House 
is aware,  certain works of operating 
improvements   which  are  not  remu- 
nerative as also certain labour     zyel- 
fare works  and  passenger     amenity 
works are financed from the Develop- 
ment Fund.  The Development    Fund 
in turn is financed from the surpluses 
generated  from railway revenues. In 
other words,  the expression used    as 
developmental  work  is  of  a   limited 
nature as a much larger expenditure 
on construction  of new lines, doubl- 
ings,    gauge    conversions, electrifica- 
tion schemes, prourcement of coaches, 
wagons,  locomotives,  signalling    and 
tele-communication     works,    procure- 
ment of machinery and plant, getting 
up of workshops and their expansions 
etc.  is financed from capital obtained 
from the General Exchequer and Dep- 
reciation   Reserve  Fund.   The     total 
Annual Plan    allocation  of Rs.   1137 
crores for 1982-83 is essentially finan- 



379   Budget (Railways,) [ RAJYA SABHA ] 1982-33 380 

[Shri P. C. Sethi] 
ced from Capital provided by the 
General Exchequer, Depreciation Re- 
serve Fund, Development Fund, Acci- 
dent, Compensation, Safety and Pas- 
senger Amenities Fund and open line 
works  (Revenue). 

Shri Arvind Ghosh has mentioned 
that my Ministry has shifted the 
emphasis from being a public utility 
concern to that of a commercial con- 
cern under pressure from the IMF 
or the World Bank, and that the 
present proposals for fares and freight 
revisions have been made under pres- 
sure from IMF or World Bank. 

The House may rest reassured that 
there is no substance in these allega- 
tions. The Railway Budget has been 
drawn up according to our own needs 
and based on the policies that we 
wish to follow. 

Another very important point which 
has been emphasised both in the 
other House and in this House is in 
regard to increased allocation of funds 
for Plan expenditure on Railways. 
Here again, I may assure the House 
that I will do my best to seek larger 
allocation of funds from the Plan- 
ning Commission during the mid-year 
review and I hope the Planning Com- 
mission would be very sympathetic 
towards the Railways in this regard. 

A  few  hon.      Members   suggested 
that the Railways should exploit all 
possible means for    augmentation of 
their resources and if possible by re- 
sorting to internal and externa!    bor- 
rowings. As the House is aware, since 
all possible resources are  taken into 
account  by   the Ministry  of Finance 
for the overall Plan expenditure,   of 
the  Central     Government including 
Railways,    separate    borrowings    by 
Railways may not be of any particu- 
lar advantage.  It will     only    create 
competing demands for the    already 
scarce resources. 

As  the   House   is   aware,   we   have    } 
already asked the Railway    Reforms 
Committee to  examine    these issues 
and suggest unorthodox  and untried 

methods of raising resources. We are 
eagerly awaiting thet recommenda- 
tions. Some Members have even 
suggested that Railways should not 
pay dividend to General Revenues, 
and the money so saved should be 
ploughed back for railway develop- 
ment. Here again, it may not be of 
any particular advantage since these 
payments are already included in the 
overall resources of the Government. 
Nevertheless, this is a matter which 
will receive the careful consideration 
of the Railway Convention Committee 
who are currently dealing with this 
special matter. They will be making 
recommendations in this regard to 
the House in due course. 

Dr. Adiseshiah has pointed out that 
25 per cent of electric and diesel loco- 
motives are idling for want of use. I 
am  surprised  to hear this.  There is 
so much demand for diesel and elec- 
tric locomotives in view of increased 
goods   loading   on     Indian   Railways, 
that the question of their idling    for 
want of use does not arise.    Perhaps 
he  is  aware  that  during  the month 
of January this year itself, the Rail- 
ways achieved the highest ever load- 
ing figure of 19.99 million tonnes in 
any corresponding month. The figure 
of net tonne kilometres per    engine 
hour in November, 1980 on the broad 
gauge for all     tractions     was   6,807 
against  7,843   net  tonne     kilometres 
per engine hour achieved iij Novem- 
ber,  1981.   Another important    index 
of operational     efficiency  for wagon 
utilisation,     namely.     wagon      turn- 
round, representing the time interval 
between  two      successive      loadings, 
reached a low    figure of 12.94 days 
in November,  1981  as    against 15.44 
days for the corresponding month of 
1980. In January,  1982,  this has fur- 
ther come down to 12.65 days    and 
we have kept a target of 11 days for 
the next year.   Honourable Members 
themselves have emphasised the need 
for this because every curtailment of 
a day makes a huge saving from the 
monetary  point     of  view.     It  would 
thus be appreciated that productivity 
and  efficiency  and  railway operation 
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have decidedly improved and we are 
sure to reach much higher levels in 
the months to come. 

Some honourable Members have 
pleaded for more money for the works 
in hand and also for certain new sur- 
veys which are to be taken up. With- 
out going into these details, about 
which I would be writing to each 
Member, I would only like to point 
out, particularly with regard to to- 
day's demand of Mr. Jha, that the 
Darbhanga-Sakri-Jayanagar survey 
has been taken up and the work is to 
commence in October, 1982. 

 

 

Sir, some honourable Members have 
been very uncharitable in their cri- 
ticism of the Railway Board and also 
of the Chairman, Railway Board. 
With particular reference to the Act 
of 1905. Although the honourable 
Member. Mr. Pandey has clearly 
mentioned that he has no ill-will 
against anybody, he is of the opinion 
that the 1905 Act relating to the Rail- 
way Board empowers the Railway 
Board too much and that the Minis ier's 
powers are negligible. Some other 
honourable Members also spoke on 
this. I must, Sir, point out that the 
Railway Board derives its delegated 
authority from the Central Govern- 
ment under this Act and essentially. 
Sir, the Railway Board is an integral 
part of the Ministry of Railways and 
its Chairman and Members are direc- 
tly under the control of the Railway 
Minister. In the few days' time 
that I have worked with the Board 
Members and the Chairman, I have 
found that there is smooth running 
and there is understanding and there 
is no difficulty in having this arrange- 
ment which is said to be one of the 
most tried experiments all the world 
over. 

Now, Sir, the Board has to carry 
out the policies laid down by the 
Minister. The policies are to be de- 
cided by the Minister and the direc- 
tions have to be issued by him. The 
only thing is that even in a corpora- 
tion, which is an autonomous body, 
the Board of Directors pass resolu- 
tions in their meetings whereas here, 
as far as the Board is concerned, 
whatever deliberations they have in- 
side the Board, they are always pas- 
sed on to the Minister and if there 
is anything which the Minister has 
to take up with the Board, he is al- 
ways free to do so. It all depends 
upon the    relationship.   I  must say. 
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[Shri P. C. Sethi] 
Sir, with the greatest appreciation 
that the present Chairman and the 
Board Members are quite competent 
officers and they have done good work 
as far as the loading side and carry- 
ing-capacity of the railways are con- 
cerned and the Railways have reach- 
ed a new peak. However, we have 
found certain difficulties with regard 
to accidents and the late running of 
trains. All of us are concerned with 
this problem, and we are looking into 
it. 

Sir, a suggestion has also come that 
with regard to the late-running of 
trains we should analyse and go into 
the causes. I can assure you, Sir, 
and the House that we are monitoring 
200 trains every day in the Railway 
Board and the reports are coming to 
me and to my colleagues and the 
Railway Board Chairman every day 
with the reasons why a particular 
train is delayed, and we are trying to 
improve the situation. 

Sir, a question was also raised with 
regard to the revision of the Railway 
Act. Suggestion have also come for 
creation of new zones. I would only 
like to say that these are matters 
which are receiving our attention, and 
the Railways Reforms Committee is 
also going into this question, and 
after having received their report we 
will go into that. 

A question has also been raised in 
the House in regard to the manning 
of the level .crossings. I may point 
out that there are more than 22000 un- 
manned level crossings on the Indian 
Railways. The initial cost of man- 
ning unmanned level crossings is 
about Rs. 1,50,000 and recurring 
maintenance charges of Rs. 25,000 per 
annum. Manning of all the un-man- 
ned level crossings would thus in- 
volve a huge initial investment of 
about Rs. 330 crores and recurring 
annual expenditure of about Rs. 44 
■crores.    It would thus be appreciated 

that it is neither feasible nor neces- 
sary to man all the un-manned level 
crossings. The Railway Accidents 
Enquiry Committee, 1968, which had 
gone into this question made the fol- 
lowing observations on the subject.: 

"The manning of level crossings 
does not provide a completely satis- 
factory remedy against accidents at 
level crossings." 

However, a review is being made of 
such of the un-manned level cros- 
sings as are potential hazards to the 
safety of road and rail users with a 
view to drawing up a programme for 
their manning in consultation with 
the State Governments. 

As a measure of safety, some hon. 
Members have stressed the need for 
stepping up of establishing automatic 
warning system on the trunk routes. 
The system was tried ort the eastern 
sector but problems were created by 
large scale thefts of the critical com- 
ponents of the equipment. We have 
yet to evolve a workable scheme. 
Axle counters have been developed 
with indigenous technology and these 
are now being manufactured in the 
Bycula and Podanur railway work- 
shops. The supply of axle counters 
is also being supplemented by import 
of the equipment. I hope, with the 
progressive development of indigen- 
ous manufacture both in the railway 
workshops and in the private sector, 
the progress of introduction of axle 
counters will be stepped up as these 
are useful for intermediate black sig- 
nalling, automatic signalling and ior 
provision of track circuits on loop 
lines. 
• 

With regard to the Railway Board's 
decision to stop manufacture of 
wagons at the Golden Rock Railway 
Workship at Tiruehirappalli. Shri 
Gopalsamy expressed his concern. I 
would like to point out that while we 
will continue to manufacture proto- 
types of new wagons and a few wagons 
for    holding    the    price    the    shops 
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capacity is being 'diverted for the 
repair of overdue periodical overhaul 
of wagons. The arrears in this sphere 
are very large indeed. While we can 
easily purchase wagons from outside, 
repair work .cannot be got done out- 
side the workshops of the Railways. 
There is ample capacity, as far as 
manufacture is concerned, even out- 
side. 

A question was also raised with re- 
gard to the coal stock in Tamil Nadu 
cement plant and coal stock position 
of Ennore Thermal Power Station. 
I would like to point out. Sir, that 
as far as the thermal power station 
stock is concerned, we are building 
up the inventory everywhere. The 
stock is going up. Similar is the posi- 
tion with regard to steel and cement. 
Some grievances have also been voi- 
ced in the House with regard to rob- 
beries and thefts in the trains and 
with regard to the powers and autho- 
rity of the Railway Protection Police 
Force. This is also another impor- 
tant matter which is receiving our 
attention and I am happy to say that 
I am going to raise his matter in the 
National development Council Meeting 
on 14th when all the Chief Ministers 
will be coming. I will take up this 
issue with the Chief Minister in the 
presence of our leader, Shrimati 
Indira Gandhi. 

Many grievances have been voiced 
in regard to the cleanliness of rail- 
way coaches, particularly lavatories, 
supply of drinking water, catering 
services and uncivil behaviour of 
Railway staff. I may assure the 
House that I attach utmost import- 
ance t0 these matters. There is on 
second opinion that the quality of 
railway  service  must improve. 

An hon. Member had narrated a 
horrible experience of lavatories *n 

the railway coaches. The House will 
agree with me that much of the 
cleanliness in the coaches depends 
upon the users ag well.   On a few 

pany the trains and every possible 
effort is made to do the clearning at 
important halts. Some of the in- 
built handicaps of over-crowding in 
some trains and thefts of and damage 
to fittings make the job onerous. I am 
planning to launch intensive cleanli- 
ness drive both on the trains and at 
the station so as to reduce the comp- 
laints to the minimum. 

As regards improvement in quality 
of catering services, a demand has 
been made for setting up a separate 
Catering Corporation. I am having this 
suggestion examined. 

As I said, I won't take -much time 
of the House. In regard to the 
various suggestions which have come 
from the hon. Members, I would be 
writing to them. I would end by 
saying that we would try to improve 
the position with regard to the Second- 
Class travel as well as the boking 
facilities. With these words, I thank 
the hon. Members for their participa- 
tion. 

 

SHRI P.  C.  SETHI:   A    question 
was raised by Molana Asrarul Haq 
about the Kota-Chittorgarh B. G. 
Line. This work has been included in 
the Budget. Last year, we spent 
Rs. 2.9 crores on this. This year 
also, an outlay of Rs. 2.5 crores has 
been provided. 
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SHRI NARASINGHA PRASAD 
NANDA: I was expecting an answer 
at least to three questions, i.e. the 
total of the deferred dividend liabi- 
lity of the Railways, the percentage 
of return on capital investment on 
Railways and the reason for reduction 
of allocation on passengers' amenities. 
He should answer these three points. 

The House then adjourned 
at thirty-nine minutes past 
seven of the clock till eleven 
of the clock on Tuesday, the 
ith March, 1982. 
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